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THE BUDGET (GENERAL), 1968-69
—General Discugsion—contd,

DR GOPAL SINGH: I was saying
that 1t 1s a deficit budget because our
public sector undertakings are not
gving us the profits that we expected
they would yield and this is not
merely because of mismanagement
on the part of the Managers or on
account of any defect in the machi-
nery but more because we have
overstaffed them with unwilling
workers and whenever we want to
get rid of them, 1t 1s the leaders of
the Opposition who create a hulla-
baloo and disturbance whenever any
action 1s taken agamst the unwilhing
workers or agamnst strikes, gheraos
and go-slow movement launched by
people who do not want the public
sector to vield the henefits that it was
expected to It is a deficit budget be-
cause the climate for investment on
account of what 1s happening all
around the country i1s not just there
Whenever we 1nvest outside our own
State and when you have made some
money, then immediately the people
of the same State being 1nstigated by
various political parties, come down
heavily upon you and you are divested
not only of the property you have
built up but also your hife 1s threa-
tened as 1t happened in Gauhat: in
Assam, or 1in Bengal or in Madras or
mn Bombay Who 1s to blame 1f people
are not coming forwaid to invest
molre money 1n any private under-
takings and for gomng out to other
States where 1t i1s more possikle to
get better yield For instance, there
1s a good deal of commotion 1n the
minds of the Madras people over the
language and the blame rests square-
ly on the shoulders of the leaders of
the Opposttion who have created over
the question of languages such stres-
ses and such confusion and roused
such pas<ions that 1t 15 1impossible to
thik dispassionately about this ques-
tion and unless we discuss this ques-
tion dispassionately and come to
terms both with the South and with
the North—and this may take some
time—it 1s not possible for people not
to get woriied over the sudden
changes that aie sought to be
brought about by a shift over the
question of language
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[Tug Vice CHAIRMAN (SHr1
Bnarcava) 1n the Chair]

M. P.

Todav as we look around in the
world, 1t 1s not only 1n our country
that we are experiencing economic
difficulties The U S which 1s perhaps
the most affluent society in the world
1s also facing tremendous difficulties.
So also the UK and the currencies
of both UK., and US A, are under
great pressure Even look around the
Afro-Asian continents where also we
see the same position In these con-
tinents, there 1s hardly any country
except Japan which has made that
amount of progress as our country
has T am not referring to moral and
political stability that we have built
during the last 20 years and which
1s now breaking up on account of the
sinister designs of certain parties
which do not believe 1n either demo-
cracy or in citvilised democratic be-
haviour

In regard to the balance of pay-
ments also, 1t 1s not only we who are
cxperien~ing the difficulties It is
also the US. the UK and even West
Germany which only t1ll recently was
considered one of the most affluent
States of Western Europe When all
this 1s said, 1 must also point out
that there are certamn things which
ought to be done in order that we get
out of the money we invest a better
result than we have got so far. Some
suggestions that 1 would respectfully
request the Minister to consider are:
There are colossal arrears not onlv
i mcome-tax but other Central ar-
rears are also there which amount to
Rs 800 crores and this sum ought to
be realised as quickly as possible and
with as much ruthlessness as he 1s
capable of Because, unless we get
all the money due to us, if we go on
creating money, this will certainly
push up the prices and also create an
economic 1nstability in the whole
system  Secondly, the expenditure
on non-developmental projects should
he reduced as far as possible because
1t has from 196465 to 1967-68 in-
creased bv 50 per cent while Defence
expenditure has increased only by 20
per cent Regarding Plan expenditure
also we are spending not as was ex-
| pected of us because out of the total
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[Dr Gopal Singh]
resources of Rs 3,729 crores, the Cen-
tre could spare only Rs 511 crores
for plan this year and Rs 550 crores for
next year We have been able to un-
earth onlv Rs 200 crores of black
monev so far though according to
various estimates the amount 1s about
fifteen times as high

Similarly some of the problems that
are confronting us within the coun-
try should also be tackled with more
sympathy and understanding than
before For instance, just as we have
teen tiying to discuss and negotiate
with the rebel Nagas even though
they have been fighting against us
with arms, simlarlv we should go
ahead with tackling the problems of
Kashmir Mizoland and Punjab,
wheie peoples minds have been ex-
ercised over the questions of Chandi-
garh as also Bhakhra-Nangal We
should similarly tackle the Mysore-
Maharashtra dispute over the borders
and the river border disputes as ex-
peditiously as possible These might
be minor things, taken mdividually,
so far as the all-India context 1s con-
cerned but they become big imn their
total effect and thev create an in-
stability in the minds of the people
because 1t they cannot move from
one State to another, if they cannot
mvest where they want to, if thev
cannot reap out of their investments
or the benefits that they want, then
certainly our economy would not look
up as it 1s expected

Another suggestion 1s that because
of our democratic elections we have
to collect funds willy-nilly from cer-
tain busmess houses and 1t 1s these
business houses which later on cor-
rupt our pohticmans and the pohti-
clans 1 turn coritupt the services If
a wav-out could ke found to collect
money for the elections through some
other source as has been done, for
instance 1 West Germany and
Turkev, then perhaps 1t might be
possible for us to get rid of this co:i-
1upting mfluence of the industrialists
and the capitalists upon our pohities
and administration What the German
and the Turkish people have done 15
this The Government allots funds to
the political parties in relation to the
votes they had polled in the previous
¢lection If a similar procedure could
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be adopted mn this countrv, namely,
1f the Centre could allot funds to the
Election Commussion, and if the Elec-
tion Commission could then parcel
out these funds to the 1ecognised
political parties in accordance with
the votes they had polled during the
last elections then 1t might seive the
dual purpose of one elimmating the
independents from the elections and
secondlv bringing about a climate of
moral health 1n our electioneering
campaigns and what follows out of 1t
later on Now I think that it 1s an
under-estimate to suggest as the
hon Finance Minister has said, that
the public loans could hardly be
raised from Rs 56 crores to Rs 93
ciores and the small savings from
Rs 110 crores to Rs 120 crores With
the fresh business that the LIC and
the Umt Trust have bagged in the
last year it appears to me that these
are undei-estimates So also Excise
and Import Duties If greater care is
lavished on raising more public loans
and on augmenting the small savings
and giving us true estimates of the
Excise and Import Duties, I think
that the deficit financing would be
of a much lessor magnitude than we
now think 1t would be It 1s good that
the Bank Rate has been cut Some
irritants have been removed from the
cotporate and individual sectors
Agriculture has been given some
mote miority but my submission Mr
Vice-Chairman 1s that we should in-
vest only where 1t pavs more For
mstance 1if 1t pays more in the agri-
culture in the Punjak then it should
not be the case that we distribute all
the money that we have got for agri-
culture all over the countrv There
should he certam pockets which pro-
duce more in agriculture, and 1t 1s
there that more money should be 1n-
vested 1 agriculture Elsewhere if
there 15 a more productive mdustiy,
there more money should be put in
or distributed But what we are do-
ing” Every State of ours—these are
called States now unforunately in-
stead of provinces, which they nor-
mallv should be-—every State now
wanis to have a steel mill of 1ts own
and all the defence equipment bemng
manufactured 1n that paiticular re-
gion n the name of self-sufficiency
not only 1n agriculture but almost in

-
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everything, and they are cieating a
kind of atmosphere in their respec-
tive States as 1f thev were separate
nations not only in the past but as it
they wanted to be independent enti-
ties 1n the future also This tendency
should be curbed and I have no man-
ner of doubt that with the toughness
broad vision and commonsense with
which our Deputy Prime Minister 1s
blessed he would apply his mind to
investing his money only where 1t
can yield tetter dividends, better re-
sults
Thank vou, Mr Vice-Chairman

SHRI D L SEN GUPTA (West
Bengal) Mr Vice-Chairman, this 1s
a Budget without any thnll, without
any new approach and extremely
conservative 1 1ts approach If we
look at the Budget itself, we find that
the revenues sought to be collected
for meeting the expenses ought to te
had from four sources, one, by loan
both internal and foreign, another 1s
from taxation and customs and ex-
cise another 1s from the surplus with
the Railways, and the fourth 1s—it 1s
very important and significant—by
defieit financing There 1s a gap of
Rs 290 crores, and 1t 1s now common
knowledge that 1t will be covered up
by printing notes which, in turn, will
bring m inflation and where the com-
mon man will be the worst affected
We hear very often from the Finance
Mnister about wage freeze no -
crease in dearness allowance But
here 1s that very man who 1s going
to create this vicious circle, the
spiral 1n the index number of prices,
and when, as a consequence, the
working class, particularly the Gov-
vernment employees will be trving
for more dearness allowance, there 1s
no provision He would ask them to
wait, not to demand anv further in-
crease 1n wages Now, this, according
to me, 1s an unrealistic approach
This situation calls for rethinking If
an admnistration 1s to be run, that
administration cannot be run without
meeting the basic needs of those em-
ployees who work And at the same
time I should tell this House that 1t
1s not a problem for the Government
smployees alone The situation mn
tts turn, releases a force which affects
the economic conditton of every citi-
zen m this country With the prices
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going up the consumers are hit, and
they, in theirr turn will either in-
crease the price of the commodities
they <ell if they are agriculturists or
if they are factory workers, they will
be asking for more wages Now
here 15 a Budget which does not take
anv new project in hand and in that
sense 1t 15 a status quo Budget If the
Budget 1s of that pattern how to
solve the unemployment problem in
this country? Unless there 1s a new
approach new 1deas of development
of this countrv where these unem-
ployed engimeers will go? They were
the best talents in the schools and col-
leges and as such they got admission in
the engineering colleges Now, after
passing the engineering degree exami-~
nations they are being allowed to rot
m a state of extreme unemployment
For this there should have been some
proviston of 1ndustriahisation, some
provision for keeping them in em-
ployment But we find nothing like
that We rather see that there is a
state of recession For this recession
we don't see anything in the Budget
How to turn the tide?” How to make
this recession temporary or non-exis-
tent i the course of this year? We
do not see anything to that effect
We do not see that Yesterdav a
friend on this side of the House was
telling us what will ke the position of
railway wagons Now wagons are
being ordered to be manufactured 1n
the private sector for combating the
present recession Now as many as
16 000 wagons are being ordered to
be thus manufactured Monev will
be spent on that But the Railways
will be requiring only 11000 wagons
So as many as 5000 wagons will be
manufactured without any scope or
prospect of their being utilised That
will be the position Of course, there
was a time when there was a great
dearth of railway wagons Industries
in the country could not develop at
the desired rate for want of wagons
Now the stage has come when wagons
are there and they are in surplus to
the requirements There will be no
commodities for being transported by
these wagons Who has brought
about this state of economv in our
country? These twentvone years of
Congress rule at the Centre has
brought the country to this pass
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This is the hard real thing which has
to be admitted. If it is admitted then
the Government should retrace its
step and think how best to give the
country a lead towards real progress.

Before I come to that chapter I
should like to tell this House that on
the one handin the name of capital
formation the big capitalists are being
given tax relief. The annuity deposit
scheme is abolished. But for running
this Government there are poor
workers each of whom has to send
say Rs. 20 to his village for maintain-
ing his poor parents. For sending this
money he will have to pay more now
by way of money order charges. The
same is the position of the post card
buver. Who uses a post card? It is the
common man who does it and he has
now to pay more for his post card.
Not only that. Even little children
are going to be indirectly taxed when
they eat biscuits or chocolates. So
the Finance Minister is taxing the
children, he is taxing the common
man who writes on a post card or
sends a money order to his village
home for the purpose of meeting his
family expenses, for maintaining his
wife and children or for maintaining
his old parents, The big people do not
send money orders. They send their
money bv cheques and drafts. Here
we are forgetting the economic reper-
cussions that these impositions will
have.

On the question of capital forma-
tion, I think the hon. Finance Minis-
ter will bear me out that when
cement was decontrolled and the
price of cement was increased it was
given out in this House and elsewhere
that this would lead to capital forma-
tion and the starting of more cement
factories in the country, since the
country was in need of more cement.
I want to know what has been the
capital formation in the cement in-
dustry. We only find that immediately
after that price increase a sum of
Rs. 25 lakhs was donated to different
political parties by the manufacturers
of cement and the poor public was
made to pav more than this Rs. 25
lakhs for their cement. Where was the
capnital formation? If there was capi-
ta} formation and if there was more
cement and as a consequence less
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price for cement then in the national
interest possibly we might have
tolerated this increase in the price of
cement for the time being. But there
isno such thing anywhere. Prices of
cement will continue to be high for
many years Similar is the position
with regard to other industries, Some
10 to 15 per cent of the excess profits
or extra savings go for capital forma-
tion and some 80 to 85 per cent of the
balance goes for other purposes. That
being the position I feel that this
Budget will only help the ‘haves’ and
hit the ‘have-nots.’

Mr. Vice-Chairman, 1 come from
the State of West Bengal and that
State is now being governed by the
Governor vis-a-vis the Congress
Government at the Centre. In this
Budget I am aksolutely disappointed
when I see that there is no national
development programme in it. (Time
bell rings). I am just finishing, Sir.
There is no national development
programme. A Bengal Budget will
deal with many things which relate
to the State of West Bengal and in
that Budget we cannot expect any na-
tional plan or programme for deve-
lopment, Mr. Vice-Chairman I will
not take more than three minutes.

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): Three minutes?
Your time is already over. Take two
more minutes and wind up.

SHRI D. L. SEN GUPTA: Now,
the State of West Bengal is a deficit
State in the matter of food. We have
got the jute industry, we have the
tea industry and we have coal. In
fact we contribute more than 40 per
cent of the foreign exchange earned
by the Government of India. But as
I said, West Bengal is a deficit State
in the matter of food. I may give to
this House a short scheme by which
this State of West Bengal can be
made self-sufficient in the matter of
food. On the 12th March, 1968, Shri
Pannalal Das (Gupta, a veteran revo-
lutionary of Bengal and Shri Sachin-
dranath Mookerjee along, with Mr.
Jafar Alam submitted a memorandum
to the Governor of West Bengal and
they also gave a copy of the memo-
randum to Dr. K. L, Rao, the Union
Irrigation Minister.
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THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): Mr, Sen Gupta,
the West Bengal Budget will be com-
ing up here and then you can refer
to all this.

SHRI D. L. SEN GUPTA: It has
to be a national programme, It will
not concern only the West Bengal
Budget,

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): You must
finish now. et

SHRI D. L. SEN GUPTA: I am just
finishing, Sir. Dr. K. L. Rao gave a
patient hearing to Shri Pannalal Das
Gupta and referred the matter to the
officers of the Irrigation Department
of West Bengal for their study and
report, In this connection I may tell
the House that when the United
Front Government was there, a simi-
lar representation was made to that
Government and it was sent to the
concerned officers and it was their
view' that this scheme was necessary
in the interest of the State.

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): 1 am afraid,
Mr. Sen Gupta, you have to send that
scheme to the Minister here and
stop now,

SHRI D. L, SEN GUPTA: T just
finish, Sir. This was known as the
Bhandar Daha Beel scheme. Mr.
Banerjee Project Engineer of the State
Fisheries Development Corporation.
Mr. Rov Choudhury, Superintendent
of the Murshidabad District Fisheries
Circle and some other officers of the
same Department made a field survey
under instructions from Dr. Saha,
Adviser to West Bengal Government
in the Fisheries Department. They
all agreed that this scheme was very
necessary for the economic revitali-
sation of the State, particularly for
the purpose of augmenting the supply
of food articles like rice and fish.
This “Beel” is 70 miles in length
lying north to south and is the first
major channel to the Bhagirathi
river, It is a great reservoir of water
with natural embankment and water
can be lifted and utilised for the
cultivation of a verv big area on both
sides, This, in my humble opinion,
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( will help the Government in feeding
this deficit State if only they under-
take this plan. This will need only
an investment of Rs. 1.25 crores and
this will in turn yield a return of
Rs. 2.75 crores each vear by way of
three crops. So this is a substantial
scheme which should ke taken up.

SHRI A. G. KULKARNI (Maha-
rashtra): Mr, Vice-Chairman, Sir, I
desire to assess the effects of the
Budget proposals as an effort to end
industrial stagnation, energise the
investment market and positive
efforts to lead the growth in agricul-
tural sector along with rural deve-
lopment.

The ecronomic indications of the
growth rates, gross capital formation
and the colossal idle capacity in in-
dustry and the resultant unemploy-
ment need a financial policy to pull
the industry out of the rut and create
a healthy climate for stabilisation, I
suppose that the hon. Finance Minis-
ter has definitely helped to achieve
and must he congratulated for his
efforts to give a boost to the indus-
iries. However, the production on the
other hand where vast masses are
dependant on agriculture needs posi-
tive props for an all round increase in
agricultural production and for a
climate where they can participate in
a small manner in industrial activi-
ties.

Very recently we have learnt about
two economic assessments of this
country as well as our neighbours by
reputed economic experts like Dr.
Myrdal, which have placed before us
a very distressing picture of the deve-
looment in underdeveloped countries
of South East Asia and particularly
of India. He has particularly stressed
the hazards of the postponement of
the economic revolution and has
given certain directions how this in-
dustrial revolution should take place
whether on the pattern of the western
countries or on a pattern suitable to
us.

Another Swedish expert has high-
lighted the inertia of the masses on
this side and the necessity to take
increasingly to hard work and cast
oft age-old prejudices based on relj-
| gion.
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In this light, I offer suggestions in
two parts—one the development
of industry whether public or pri-
vate, small or big and the proposals
in the Budget to encourage produc-
tion and the other the development
of agriculture and irrigation. The
sectoral recession and the idle capa-
city along with the sluggish econo-
mic market are the prime indicators
of the malaise in industrial sector.
The rapid industrial growth generat-
ed in the two Plans and the ahsence
of rigid control in Plan periods over
licensing and investment has creat-
ed fantastic capabilities overlanping
one another. The industrialists have
themselves to blame for this because
they have clamoured for more indus-
trial licences. grabbed them by means
fair or foul and have never attempt-
ed to be cost-conscious and discip-
lined. The industrialists have exploit-
ed the sheltered market of this
country by getting protection against
foreign competition by pressurising
the Government to create (farifl
walls. T am particularly against this
class of industrialists who form the
bulk because due to our faulty indus-
trial planning and licensing system
the availability of funds was the eri-

terion and the necessity ol techno--

logy as an asset to entrepreneurship
was lost sight of. In this light, Mr.
Vice-Chairman, I should say that the
present policy of import/export re-
cently announced should find better
recommendation by the public be-
cause they have now really rationa-
lised the export policy as well as the
import policy and in this respect
also T congratulate the Government
for having taken the right lead in
creating a climate for boosting our
exports. The hon. Finance Minister
has given certain concessions for ex-
port houses I really appreciate this
gesture because an underdeveloped
country cannot undertake huge ex-
vorts because of the samllness of
their industries and the small man’s
means to exploit the foreign markets
will have to be built up and T do sug-
gest that this tvpe of policy should
bhe continued for a longer period.

SHRI NIREN GHOSH (West Ben-
gal): You appreciate everything.
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SHRI A. G. KULKARNI: I am not
like you. I am not here to wreck na-
tional development; I am here to
help them. Mr. Vice-Chairman, I
think you will please protect me by
giving me that much time which is
lost in interruptions.

SHRI NIREN GHOSH: All right:
T won't disturb you.

SHRI A. G. KULKARNI: Mr,
Vice-Chairman, I will not now go
into the details. Since I have got
very many points 1 will just go on
mentioning them. I do not want to
make long speeches and criss-cross
with Mr, Niren Ghosh there.

SHRI NIREN GHOSH: I said I
won't disturb vou.

SHRI A, G. KULKARNI: Now
with regard to foreign collaborations
I have got certain suggestions to
make, Foreign collaborations in our
country have already resulted in a
huge drain of our funds in the shape
of collaboration fees and profits that
are repatriated and there is now need
to examine how far foreign collabo-
rations have helped economic growth
and import substitution. I am also
against indiscriminate imports being
allowed to the public sector as well
as to the State and Central Govern-
ments to fulfill their targets in the
field of irrigation or industry because
we have found in the various Con-
sultative Committees that the State
Governments and the public sector
units are indiscriminately indulging
in importing various items.

Then, Sir, I come to taxation. This
is a very important aspect to which
I attach great importance. 1 suggest
to the consideration of the hon, Fin~
ance Minister whether because ¢f the
staggering amount of evasion known
to be prevalent in the country the
criterion for taxation should be
changed from profits to the total
value added, That will avoid loop-
holes and also reduce the cost nf col-
lection. This method is being follew-
ed by European countries with bet-
ter results.

I would congratulate the Finance
Minister for exempting dividends up-
to Rs. 500/-. T should point out that
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he has only exempted the dividend
but in other forms of payment like
life insurance, deferred annuity de-
posits or the deposit schemes of 10
tg 15 years the investment is ex-
empted. If you want really to help
the capital market he should have
considered exempting the investment
from which the dividend is got from
pro‘its and income-tax. We have got

the glaring example of Pakistan
where the dividend income upto
Rs. b5.000/- has been exempted.

Though we may not emulate Pakistan
in other matters at least in economic
matters or in matters concerning de-
velopment we may copy her.

Now I want to make a suggestion
in respect of small industries. In the
taxation proposals may I say that a
sheer injustice has been done to
small companies and particularly I
recommend some taxation incentivas
to small companies which satisfy the
nead of the definition of ‘small indus-
tries’ as per Government rules., This
consideration is required particularly
in the case of small companies which
are unlike established business houses
whose reputation about integrity and
business efficiency is known all over
India. A new businessman is known
only to a small circle of relatives
and friends who are all men from
¢mall and middle income groups. It
is such men drawn from different
social groups spread over the rount-
. ryside who need to be encouraged
and whose initiative needs to be uti-
lised for mobilising savaings and put-
ting them to productive use. Consi«
derably vast sections of our popula-
tion are away from the reach of or-
ganised banking and the savings
from such people could be drawn
only through the agency of the small
industry. If a reasonable amount of
dividend is allowed to be deducted
before payment of corporation tax, it
would improve the profitability and
the small companies would be in a
position to pay attractive dividend
and will encourage commercial banks
to grant loans against the security
of such shares which should be trans-
ferable. All this is possible and the
savings which would otherwise have
been frittered away would be avail-
able for productive use provided the
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corporation tax structure is modified
suitably.

In connection with these small in-
dustries 1 have also to bring before
the hon. Finance Minister a very
deplorable condition. There is a De-
velopment Commissioner’s office for
the small scale industries, There was
a proposal there for 30 officers to be
appointed but the Finance Ministry
has turned down that proposal. Those
officers were meant for the develop-
ment of electronics, petro-chemicals
and other sophisticated new lines in
the field of small industries. The
posts were not filled last year pro-
bably because suitable persons were
not available but I do not understand
why the Finance Ministry has turn-
ed down the proposal for their ap-
pointment now. If these posts are
filled it will be a great help to the
small industries.

As regards public sector I have
gone through the reports of the
speeches made by the hon, Minister
in the Lok Sabha. I can understand
a period of stagnation; I can under-
stand the difficulties of the public
sector but I do not understand the
criminal waste as a result of keep-
ing inventories for 15 months. At
least this gap should have been
plugged and the public sector should
be re-aligned in this respect,

As far as administrative expendi-
ture is concerned, we have seen from
the reply given by the Minister of
Stgte in the Lok Sabha that it is
being reduced by 4 per cent and I
_congratulate them for that. But there
is much more scope and the Public
Accounts Committee has shown a sum
pf Rs. 44 crores that could be saved
in some five Ministries. It should
also have been looked into. Now,
Sir, I come to agriculture, As sgainst
0.26 per cent of arable land in Pakis-
tan they are getting Rs. 1,100/~ as in-
come per hectare. In India out of
0.35 per cent arable land, we are get-
ting Rs. 700 as income per hectare. In
the case of Japan out of 0.06 per
cent of arable land, they are getting
Rs, 8,000/~ per hectare. Therefore,
new technology has to be standard-
ised and encouraged by massive in-
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vestments in seed. inputs, credits,
cducation of the farmer, mechanisa-
tion, renewal of bullocks, ete, 'The
prime necessity is to have tractors
at cheap rates, [

As regards credit, may I make a
suggestion to the hon. Finance Minis-
ter? Commercial banks must be
increasingly brought into this and un-
less they have some guarantees, they
cannot advance loans. In the case of
the co-operative sector, we have got
certain guarantees. As in the UK, a
Farm Loan Guarantee Limited
should be floated, which should gua-
1antee the loans given by the com-
mercial banks, so that a sum of
Rs. 3,000 crores required as agricul-
tural credit would be made available,
or a part of it would be made avail«
able.

As regards cheap tractors you know
that it is an utmost necessity to sup-
ply cheap tractors and agricultural
implements, I do not find any policy
in the Budget as to whether cheap
tractors can be purchased. There are
certain concessions given to the farm
machinery manufacturers. I appre-
ciate that. Tractor production and
mechanisation of agriculture deserve
the utmost priority and positive
assistance.

As regards irrigation and rural
electrification, it is a very simple
problem. We have got 60 lakh wells
already existing. Out of these 7 lakh
wells have been energised, If we
can energise all the 60 lakh wells,
we will get 5 lakh tonnes more of
foodgrains and there will be no need
to import any foodgrains at all. As
regards energising wells and rural
electrification, I will say that it is
creating an infra-struture for tring-
ing a more small industries into
being in the rural areas. They have
provided Rs. 60 crores in the Budget.
1 really desire that Rs 100 crores
should have been provided for elec-
trification and energising wells,

Similarly, about minor irrigation,
time and again it is said that money
has been provided, but actually the
States have complained that they
have not received funds for minor
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I irrigation projects and they are lack-
| ing in funds. Otherwise, the f{ood
| problem would have been solved.

As regardg agricultural income-tax,
I want to say something, because
that is the present topic which re-
quires some type of elucidation at
my level, However, there is another
way to tap resources from the efflu-
ent amongst the poor agriculturists,
who have been benefited by assur-
ed irrigation facilities. As per statis~
tics available, it shows that tax reve-
nue collection of Central and State
(Governments has increased from B.83
per cent of the national income in
1550-51 to 15.06 per cent of the na-
tional income in 1965-66, against
which land revenue and agricultural
income-tax, taken together, has been,
as a percentage of the national in-
come only 1.63 per cent. In this con-
text, may I suggest that cash crop
can be taxed at the State level and
the cash crop should be taxed on a
per acre basis, whichever farmer gets
more than five acres, sothat the poor
farmer will be absorbed of this diffi-
culty, Similarly, agricultural tax can-
not be levied because it is not a
standardised and basic agricultural
practice. Expenses differ from farm
to farm. The yield differs from farm
to farm. There is no guaranteed rain
or any other assured water supply.
Eighty per cent of the population of
this country depend on agriculture,
The effluent section among them will
not be even two per cent of this 80
per cent. In view of this T do not
understand why agricultural income-
tax should be propounded at all by
these people,

Another very important aspect of
agriculture is the agricultural prices.
Now-a-days in the Planning Commis-
sion all these economic experts have
been all along looking at agricultural
prices from the consumers’ pcint of
view. When industrial difficulties
come in, when industrial recession is
there and when prices are to be fix-
ed, the Government appoints a Tariff
Commission. It gives them all types
of help in assessing the cost of pro-
duction, but in this country during
the last twenty years no worth-
while and positive effort has been
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made Lo assess the cost of agricul-
tural production of different rommo-
dities like millet, jowar. rice, etc It
has not been done It 1s all a consu-
mers’ problem, a middle-class prob-
lem, all along So, the poor agriculs
turist 1s not coming up and he should
now pay tax I share the view of
the hon Fiance Minister recently
expiessed 1n Bombay Agriculturists
are not due for agricultural mecome-
tax I congratulate him on tins I
request that this stand should be
maintained Agriculture should be
boosted, so that we will get more
food

SHRI SRIMAN PRAFULLA GO-
SWAMI (Assam) Mr Vice-Chaii-
man 1 offer my thanks to the hon
Finance Minister for presentinz the
Budget I was verv much hopeful
when T heard his last Budget speech,
but his Budget 1s not an 1unprove-
ment on what 1t was last vea. We
expected much more 1mpiovement
and some radical changes, simce a
courageous leader, with great experi-
ence has taken over the financa port-
folio and become the Deputy Prime
Minister A dehicit Budget 1s bound
to follow, for obvious reasons For that
I have not such criticism although
T am not happy over it But T will be
fatling 1n my duty if T do not cri-
ticise him for not having economy
and austerity in the expenditure 1n
the Budget Taxation there must be,
but there must be definite steps to
meet the basic needs of the remmon
man in the Budget proposals consis-
tent with the declared and professed
policy of democratic socialism Thete
1s no indication of advancing the
cause of soctalism rather 1t is 1n-
directly helping to grow capitalism
Today unless we solve the basic
needs of food and housing of the
poorest of men of our countiv, the
Budget calculations will not help our
country to advance Unless some of
the urgent pressing political prob-
lems are solved, we cannot lrad the
countiry to progress with the Budget
only There cannot be progre-s un-
less we solve our immediate politi-
cal problems Our whole country to-
day is i gieat unrest The law and
order situation has greatly deterio-
rated leading towards chaos and dis-
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order Above all, communal forces
date growing m the country What 1s
happening 1n the country today? Im-
posing of carfew has become an
every day business in many parts of
the country Strikes and hartuls have
become the call of the day in all
spheres of the society Any group of
people under any name, apart from
the known political parties can orga-
nise a hartal and strike Only 1t has
to 1ssue a pamphlet or announce
thtough a mike People do not like
to resist these calls They silently
surrender to such calls Disruptive
forces are let loose in the country to
disintegrate our national 1ntegrity
The symptoms are not the signs of
a scientific revolution to establish a
new order of souiety So we all who
believe 1n democracy and socialism
should take the country. present
situation with alarm and we should
be alert To face the present chal-
lenge of the times, we will have to
launch a mass movement for the es-
tablishment of our objective of de-
mocratic soctalism Only then the dis-
ruptive forces and vested interests
will die out Otherwise these forces
are going to kill our very foundations
of democracy, not to speak of socia-
lism So we have to hasten the pro-
cess of Luilding our democratic socia-
hism This reminds me that we must
builld up a new pattern of education
which will enthuse our voung boys
and girls with patriotism, national-
1smm and above all with a sense of
citizenship

Then, Sir another thing has come
which 1n the present circumstances
calis for an amendment of cur Con-
stitution In this respect may 1 refer
to the latest disease, which T call
cancer which has cropped up in our
Legislatures I mean defections? These
immoral defections are going to make
1t mmpossible for the proper func-
tioning of democracy It 1s the great-
est disgrace demoralisation and
danger which has come 1n the way
of the proper functioning of demo-
cracy—these shameless, imrnoral de-
fections from vparty According to
me, prostitution has not done any
more harm than the harm caused
by defectors in democracy Sir
you have banned prostitution but
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[Shri Sriman Prafulla Goswami] You can minimise their standard.
it is high time to ban defec- | You can‘)curtail some of their ameni-
tions T can understand if any- | t1¢s by 25 per cent, the amenities

bodyv’s conscience does not agree with
his party he can resign from the
party, and he must resign imme-
diately from the Legislature and
seek re-election; then he can come to
function as a Member or Minister.
But what 1s happening 1in this count-
ry today? One morning he is in the
opposition, next morning he | ecomes
a Minister or Chief Minister. This is
an alarming situation I am not con-
cerned <0 much about the politics but
1t 1s the national crisis which is of
the utmost importance, Unless and
until our Prime Minister and the
Deputy Prime Minister, who is also
holding the Finance portfclio, imme-
diately try to solve this problern,
there is no way out. I suggest there
should be some sort of meeting of
all parties who believe in democracy
to evolve some conventions, some
rules and regulations by which we
can stop these defections. The pre-
sent circumstances have demonstrat-
ed that we need to amend the Con-
stitution so that democracy survives.
Also we should discuss between all
the parties, those who believe in de-
mocracy, to establish certain conven-
tions and a moral code, code of con-
duct, for legislators both in Parlia-
ment and in State Legislatures. The
way some of the Speakers have been
behaving in the Legislatures, that
also calls for an amendment tn limit

the powers and functions of the
Speakers in the Legislatures.
I must lodge a protest against

some of the proposals of taxation, for
instance, the post card. The post
card is the medium of communica-
tion for the poorest man The Fin-
ance Minister said in the Lok Sabha
that it is mostly used by the busi-
nessmen. May be, but there are thou-
sands and crores of people who write
on the post card. Do you want to tax
them? Everydav they will ke feeling
this and criticising us. For get-
ting this amount vou can have tax
by other means. You can increase
the wealth tax by 1 or 2 per cent.
You can reduce expenditure on the
administration, You can reduce the
luxury of these Ministers and others,

which the Ministers and other Secre-
taries are enjoying. By that you can
give relief to the poor peopls by re-
moving the increase on the post
card.

Then about the third class fare. I
do not know how many of our Minis-
ters have had the experience of
travelling in the third class in which
I do travel now.

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): We are discus-
sing the General Budget, not the
Railway Budget.

SHRI SRIMAN PRAFULLA GO-
SWAMI: This reminds me about
that. That also comes under the broad
policy of finance. The third class pas-
sengers do not get even the accom-
modation, Therefore, vou have to in-
crease the third class «+ccommoda-
tion. You curtail the air-condition;
leave it for the foreign tourists, let
not the Ministers travel in air-condi-
tion even at their own cost., By re-
ducing the cost on air-condition it
can be converted into third class.

SHRI CHITTA BASU (West Ben-
gal): M., Ps. should travel in third
class?

SHRI SRIMAN PRAFULLA GO-
SWAMI: That I do not know.

Another thing I can humbly sug-
gest. It will not bring more savings
but it will have a great gesture
throughout the country. Those Minis-
ters including the Prime Minister
who pay wealth tax, let them serve
Government humbly on Re. 1 per
month. They need no money for
their maintenance, They are already
paying wealth tax. Let them charge
Re. 1 per month, That will have a
great moral effect over the people.
Yesterday one of my colleagues has
said about the two principles enun-
clated by Mahatma Gandhi: self-re-
liance and austerity. I again reiterate
and I support that self-reiiance and
austerity should be the slogan of the
Finance Minister, should be the slo-
gan of the present Government.

The bureaucracy is growing and
growing. We have inherited from the
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British imperialism an imperialist
bureaucracy. Instead of reducing that
bureaucracy we have been increasing
it, and I am afraid that some day
this bureaucracy will grow to such an
extent that it will not only kill it-
self but will kill us also. So it is
time that we should be alert to re-
duce the bureaucracy, decentralise
the power to village level, to the
district level, increase the power of
district officers in all spheves of ad-
ministration; let them decide, let
them implement; make them respon-
sible. Instead of having so many Sec-
retaries, the Minister is sufficient to
dictate the policy and one Secretary
is enough to carry out and circulate
it to the district level. Give more

powers to panchayats. In the last
BRudget T said that the judiciary
should be reduced by 50 per cent.

Why should there be so many Dist-
rict Judges and High Court Judges?

Now let me say something about
my State, Assam. Assam has been
lagging behind. During the British
time Assam was kept as a planters’
raj. There were no communication
roads, nothing. Even now after
twenty vears of independence we
have not got a broad gang2 to Gau-
hati. The broad gauge should be ex-
tended. It is a matter of disgrace
that the naticnal highway. the only
link road to Assam, that [rontier
State, has not yet been completed.
In the last Budget 1 pointed out
that No. 31 National Highway is in
a deplorable condition. and I put
some questions on the floor of the
House. Let me inform the (overn-
ment that even now that National
Highway No. 31 is not yet complet-
ed with the new railway crossings.
Is it not a disgrace? The only road
which leads to Assam, Which gives
a link with the rest of India is not
yvet completed. What about the se-
cond bridge over Jogigopa? That is
very essential. You have not been
able to have a bridge over Brahma-
putra, You have so many bridges
over Ganga, When our youths come

and see the developments here, they
are frustrated. Let me tell the mind
of our youth and intelligentsia. They §
are very much frustrated. A certain |
feeling has grown in that neglected
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Assam which is the north eastern
{rontier, )
3pM . .

“ R i~

Not only Assam; When I speak
about Assam, I speak about Assam,
NEFA, Manipur, Nagaland and 'Tri-
pura. This whole north-eastevn re-
gion is surrounded by hostile count-
ry. 1t is essential, it is the moral ob-
ligation and duty of the Government
to build up communications, to build
a broad-gauge ratlway and to have
at least one second bridge on the
Brahmaputra near Jogigopa. What
about the cost of petrol in Assam?
Well, they put questicns to us, Assam
produces petrol. the raximum,
throughout India, And there are more
souices of petrol which are not being
harnessed. Petrol there costs more
than what it costs in Calcutta cor in
Delht, That is the paradox.

Then, what about industrialisation
of Assam, NEFA. Manipur, Tripura
and Nagaland? Except that small re-
finery, no big industry is there. What
about the All India Radio =zt Gau-
hati? We cannot listen, For the whole
north-eastern frontier region there is
only one radio installed at Gauhati
with a minimum capacity. It should
be increased. Every part of the re-
gion should be enabled to hear {rom
Gauhati because there is the cdefence
line, Jawans from all parts of India
protect India from there. I urge upon
the Finance Minister and the Gov-
ernment to pay more attention, give
more money and develop that north-
eastern region and at least the mini-
mum facilities should be given, and
expenditure curtailed: some austeri-
ty should be adopted in the admi-
nistration. Personal austerity is not
the only thing. 1 know. the Finance
Minister has personal austerity. Per-
sonal austerity cannot help unless he
asks the administration to curtail
expenditure,

ot AR 9 (3T w3e)
ITAATERT AT, < 9% F A
H H FAqA A FEAEr 9% W
frare 3T Y wrsmETr 2 i
A AT Frere 1 A e A 1 Ae-
i oataw feafa & srow qonfas
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gferar o S A A € &\ ot
¥ 2w oad wer @ & oferm #
" fawer & B S & I S qgAT Far
W @ 2, TAT st Toe § fazer
FT | FAq qferd @ ogm @ R
ST T AR & gry § Fhaa gt 9=
ST W@ F 0 dra afom Joger 8
fir T AT ST ST T & AR Iy
geqT dgar Wl A7 @r g1 fafa
R wfefer qur dFET wEE &
FFT T =TT ST @& | FFA AR
ZfEar # Fraw 3§ wIerRdr #HiT
fawes 1 wqfer agdl == 9 @
& | gaw e A &, ffera ar o
foga AT 7 feafr g 1€ 2 fF Ay
gyt wfaer  wegFrA | g=Ar
2 | oform swwT 78 7o & fF oS
e faear wR fraar e o o2y
T FROT A E TG WA AR
© A AU qGA AN T W@ & | AW
gqr 7y & fF oF 5% & 999§,
BRI U I27 & % a0 Aoy A
FT AT FOT AT I FATA qFA §
97 37 A%7 &1 97 ¥ fA A waw
JoAT AT 39 q9E § qEART | A&y
qEAT & | 3T & qTAT AT AT qAEAT
2 wfds fawgza AR ToEfes
forore sToew g1 AT 1 oy feafa
¥ ag @t a9 gl g SR f
T & SWH gRY 7 e T R o
a9z § A1 fafas a7 i gva ay
grfY, ST gHET AT FFM, SHAT AATHT
gty WA & faww & wat #®
Wag sor | A { @ Aer fawmx
¥ gy fr9aT T 9ET E @ §
qraey ¥ ag § wwan § o5 a9
¥ frger fal & 39 wiyw /9 7 3
e fear war & 1 w8 ft # A §
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fF Trgtem @ & afg # wf g
AT T Y 2 T 7 A
& a7 g Siwar & 37 faard 4
i3 grir afeq & a7 w=ar ¢ 5w
et A feart & ol gd of
TE T AR & W | F @ oy
WHfAF FA AT ATASTRAT TEAT
T AT ALE 9EA A FY A0 A
T & AfET 9 i A Y

Z AT A AR W J AV
T o as fafw a0 =g
¥t afy awar g 5 fro oo 480
W ¢ TR T % oRW @
T, HEEAT AN WA, 7 A4 @,
T O WS Aaw fraifd @ "
gAAH ! = ww Ay fruifer
& W AR A FATL I
wiger & wrg #1 f frifer T8
fFar s =FAr

o Fo qWo  WEET (AT
q9Z W qAAT E, WWO A &Y 2
5 & AT qr W a9

W aETET ¥ o g a7
7 1952 % g AT W 2
zafad 99 arit & AF 5 whw
fazam adr w mwd

WA % 7 g Fwr SR
g afFT ST, T AR W H, 7§
ATATO] WA FY J97 % a1 & fr
3T R AT AT EIGT &0 AT R
g7 BHoWIY AT A U dAT
TREEHIE FT 9 &5 (Z & WA T
AT & AAT ST WIE | H gweAar
g gaee dex Wik TR 1)
TEAT ¥ e w9 A7 98
g1 fwm, TAE Aw) g oA
FH FA A AR FE wAw A
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9 F1 geET I g

0 A X 9y wEw e
g At &% § A1 we-reer
9 I & IAR F TG T AT ERAH]
fergeam & A1 A TS AR
) gEw owd WA R wg frEa
FTO R0 fF ST A g aml
F ¢ 2 afz d g & g
TgFeq AR 8, <HN 7 fawarw Ad
@I & A IT AT A S0 A1 FTH A
O 4g wEE I A TS g
TR 7 Fw 25 osER e g
W al 3| S5 &1 HrERgwar
qet |

wa, fegea &1 @ & e
¥ 0F TR F§ FAT AGATE | FAH 45
FTIT w90 &7 3fg 1 T & | AW A}
HETTE agdl IT S W@ @, WY AT
¥ A AT 9 AW A a7 I 5T agAT
FHT T T &, ¥ 1 7979 & 7 7f7-
FIO BT & § IR qaq Y agAr
T A7 W@ #, AV AE 45 FAUS ¥F
F 37 gfg & T} gEE A AR
wt @R §, A T A W
T & F § AT T Y wraRaEar
& g L @ g

7q § -UF WA IAC NI &
ey W, @ A &1 oAl & qee
¥, frasa FEAT TR | WL WIS
aes 7w w1 % B o ag an
a2 AT T AT 2, I AR HT IR
o€ wfaae fr g1 wwe & AR g
FvF-T91 WY 31 " E R s & W
1 @A 7o a9 ¥ ARG F W
HAY I q2W F W A @ & WK
o g Y &1 afew @ o=t & oAk
@ wtwm & gwfa T8 g1 gadt g 1
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afer axgfealt ag & &F s w0
A WA § e gfezwmr & gufaT
1 2, At 33 agraan faer anfa,
foraeT 33w & =i, fr 34
qrETT AT ATMET, T AT AHT
A 3 ey A & afer 3w @ e
3T FO & fF 2 T fa= F
fersar z=ri ATetE At S & fatew
gt o fSAeT 3T oer sRat A A 2
IAAT I IWL WRA AT FE AT
Wr # 1| 9§ FT9 IO WEA F F
A A & afew maw a3 AW Fahy
FLFTT T 94T AT FT 21§ 3H
AT F W FEE W T T
arg T & BF g@F I e & afa
|1 I 3 A AT @ ag
ST AT AT KA R | FHT AT OF AR
W & TR W A A 8§, Ao
TS A A 7g 1 A7 2 wmA
F AN I F—FH  F F7 A9
1930-31 & FUT FIT F a7 J—
gfag™ 77 a1 T ATt 2 fF 3 &y
ST & fw @1 wwAmy o g, S
AT AF | ITH! T FIA TET IIAT
ST HFT | TG TN TG R FA AT

TATAATE FT TE T G AR IwE
ety &3 & fomy fafwsr afirdem
¥ #qaoq aifed e o | ga% ufi w8
st e Mo, F1€ F=w ezmg M 7
TA AT TNE F7 AFAHT F A, AGHT
F3t 741 famelt a3 qwAE & g
T ST 7 g, feT T T qwe
a7 fReT ST AT A 2 o e

IO w27 F gt foeAl F A §
UF (T FEAT ARATE 1 AT W
Mg Htrmaten § 57 § @ mog
far g | o a] & S} w_W &
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TRAEE FT &7 & W TETE &7 & AN
¥g IO R H 7T fugey g §
HIT AT TF F qHF [ & &L 0%
fo fa=t &1 @ad sar faser g
A foFor & I9H I g1 & AIIH-
g, afaar, WEYR, SR, {afer
R F& it & f937 wma & A1 39 ara &7
gAF HrEaTEE fear T O fRosAE
TR 3T | AR &I 2

[THE Vice CHAIRMAN (SHRr AKBAR

Arr KHaN) in the Chair.]

w9 dfed AR dW|E A
W oW % oag wifew e o
R SH AR T W WEN
F1 frafad #1 w8 4Y 1 37 B FEw
7 IR S F A ot v v Ry
TR F1 g frefar & o) 3y
fore=rr foray aray a % o, afemn,
et & i< qe= s Fr fawrfont
F Tre o< fawe w1 fafma g
F A fag S@Ew 1 ag weEEs
AT E AT | FF A § W AW
AT FT ATE A FE FIH ISET T,
Tg A A T & afew gt
Jdaar g F 3|/ q=ww § 2
T ¥ 39 foelt & faFm & fag
i1 wfafea a7 T = G,
B &9 qCTC § A9 fged &1 fear
TEY, T T I AFIL A 3T A
dfag @@ 4 9 99 faar a9
gfomm T g, a9 s
fre gu @ o o firge gu ® 0
g1 3= # ) #r wafm & faw
A FF WE, WX § qg I FFW
fr 9o Sa< wsa & faams Wt s
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FHamia Ot 4@ SR wE,
7o feard drere, gEEw w1 A
FUAT, IqF 1€ 99 IF faumT ¥ ag
HETET T Z1 T4 T HIA 99 I TH
F1 gt o9 fret § Y @Y v gy
frerlt & 1 sAfAw S F@t Aedl #¥
g 2, Sanr &, faars & oy 2,
STHY gre AT FaTarT & 1 g T
few 2, ST wfis &, e 7 8,
SHI 9T @ F F o amgfes
I TR TR g, AW A ;e
gET o= AT &, a%T whe R,
FE TAW T TEF §, HARHT F AN
are 7Y & vy feafa ¥ g R &
qata= faer freeT g e o1 @
2 = a9 ¥ w9 faw A8 mfafom
AZTAAT FCA FT 17 AT &ar TS 2 1

Tw qW § a8 Je g v &
ateqte fafeet sex Ta F1 u AR
@ § fF I F IR TR F 0F
g AR FT Aeq SR fFar & wmd
ford ag g7 qaTE % 9T € | @Sy g9
F A8 gATY I WA & qAf et §
1 AT ST T g0 & SHH ¥ U ag o
FH & | A av F garg wfq
Tg AT 3G F F & 78 9F 0T TE
eEfF @ AT AT, .

SrawTeRe (st wEAL WAt @) ¢
g FIT FIF GH FL |

st AT WE  § @t wer
g | 78 A9 T F AT, TINLFT
I T FErA AT AZ AWAT F
g9 &t T BT &7 H ST F qH
g £ og =g FT AWz 1 FH A€ FI
qRT FT FHRT § | G AT A qg qE=_w"
g9 TIFR FT T4 § % a7 F7 Ura-
X g, 89 & g H T F qF
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? fF o9 TRARE & AmEerEs
FOT, g0 EFR FT T ¢ (5 o
F7 el o e w9r | At |
Tl FE forh 7, FE g T o
ey & og FEAT =Tt § fif Za aer
d9a g1 Ty g, uemfas feafy A<y
WATAE & | T FEE @ AT dw w
AT AT FUT & 2T T ANET
e fearl o3 W g 1w fRem
gedl & f fo= dent #1 &wr fFar
T, wex 4fg 7 g afes wwawfy
I g A A & fag gH
g% fodr qurdr ady femrdl |« wiEg
e g faga ser g Wig v
fam oedi &1 wR i A,
AT & A1 FaW dgT FX I 0 (A7,
T 32T AT 7T FY qHAT G

faw #avm 7 S9HaAT (St e
qgfean) : STEWTERE S, @9 faw
§ AR AH A€ T F=1 A4 & 919
T FF 07T AT & q<H 95 v
¥ Fed FT ATGATAT Ag HlE
aAAE faeelt &= & A3 F 50§y
FY A FUT T & qI4T 1 AT TG
FE, WH A1 T IqH F5 HqAT T4
FifH T qeedt 7 W7 FRrEE A
& o s e &7 § AT H o9 A9
FT TG B fHAT g 1 9 a1 ST I9-
ST FAT ST 7 AvHeaT H e Fgr
Flg Wl g9 wrAraAT fed 7= g TwAT
g W AT ase &1 wrersE A gl
AT ag TAC FI G0 0T | AT
TATHATE TGT T FT TS g, S9% AL
R ER CI U I
AR GIEAT A, AN TETR & TG
oy foam &9 g, fom ar 7 |vey wg
Sfad gaaAdr g |

g, AT Faedi G W fatew
TAT F AAT @ §, T TG & TqAFR
LP(D) 73 RSS—T

[ 20 MAR. 1968 ]

1968-69 5510

qag 9 § IR A A A G
FAHT @ Q1 FAXETT HAT ST g T
Fifs g Gift & FEfam ww § "
TRTTE At F A FS AR
Faret #1151 e T2 § o fae 7 Af
ey Sfaw aaAar £ § I Al &
fagiar 7z war 5 g@ awe § fFely
F TAHAT A&l g8 & A7 I faAi #
faegiv ag *gr % @7 a9z Wy q9dr
F wrr & fqoda &, Ay s+ faA #5
fargry ag Far f5 T & w0T g
ST @ EHR #HR wHR g ST
<Y & o 7T ¥ HAT H AT qA 4AT
JreaT £ | S &7 wy fran, Sfwfae
wreata g1, afeaw G937 7K g
FATT T TS0 L, LT T HAGE
F FA@ EY, T A% TAR FT FAE
TIq IINAT AT S AW |

U AT 9T I/ aT T FAT FY
62 T a9 K T A A O
o w2 fRar I g fF gaR gwE
¥ Gdr § afg € AT & AT gAEIL AW
& St Igem g o § o 6 g
A1 yeT T 53 § mifaarde §, S
TR T a9 | FiT5 320K &1 gAT 2 |
§ o ASEqT FT AW HFT Il
It 1 AL faAqEr Wgw & a7 7
q9E O qgr T A=A FL AT I (AR
F1 T AW T TG, A AR TF T
7 gg § (9= awg 4 faswm 7 w4y
s 2 afeT % G & A S|l
A i feafq § seg gawT
I TEAT ER | G| o feafa
F1 ofM ¥ WA gW F A9 & IIl
F1 T TS A U W6 g AT #
Ty ®F # faEm w1 aquw ferfa
T AMT KT ATHNEA FIA AT Agd
orasaEaT ¢ | @ fou fas qe S
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[ = st wgfean | )
T 7 A TG FT A | H 5T T
&1 937 fRaT 8

TR IC TH G H7 F91 H1 T8
g f% gmQ oo T W oA FT & qE
T A Tt 2 9 5 e @
7 g @ It ¢ AR faww & T
9 g1 St § Tt faw™ e a@w w9 2
T g, & AW A3EqT w1 TR fZAE
TN S T IR A7 feafa g, www
ST wfafemaar g, s Fwa fdr |2
Fadl @A &, @EAIR 9T @1 #) WY
S9% 9T &7 qrd IHEF AL ITAEFT
T EM ¥ gug A A osEfq 9T TE
T AR g FHA A A AAR=EAAT
g, 5T 9F F1 AW T AT R0 1 3
T AT AT R TGS g8 FF ATl FT
T e @A g R gAT g AT
& AT § AR AHTA qET | qHTA
TEX ¥ WA 919 2 § gy A e
a1 g% oy o1 v wfew feafa 9z
T T, F4T fF g7 37 & S faxa
AT GHT | T WOFAW & T &Y
AT G FT T W AT T@AT ZRT
foF oot {98 awg &1 groa AT AT W@
¢, oW avg & g SETTT & fa=e
FEAY T @ 2 Tt g9 97 &9 A
qgel AL AT A7 a1 gR T a9 A1 H
fag Suafes T & AR fAfma s iy
ITET AT & | SRR qT qHF
fafesa =7 & T a7 F7 2w @I A
2 fr ge9 a5 30 F A99 ¥ g9 A7H-
T T § W) U & 799 7 7rcw-
g & fa ga Mfa s 8 39
AT IAH FIA g | AlFA TF FEgAT
fof ga0¥ 3 AN { IH AT W KE
L AL &, T ASiE ¥ @l & fawe
¥ fa g9 ¥ 8, U 1@ AL A 2,
S fF AT 98T g9 AT F7 S
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2 fF & 1 I 3Aw F oA fash g
T E AR W A ewE AT N g w6
% ag sr-gfasrd & a1 w18 7T T8
FWT I AT AW @7 9§
FEH FL & | TH AW U TH
AEIAT YT Z1 AFAT & AT IqH g1
FET AEZ | AT IA A W
fSaeT @graaT 3 A%AT & q8 AT 2 0
=wfag = 939 ¥ 77 ¥ F g
G & AT T FIE qFIAT AT AT &,
3faa Arw A AT E | T AT
At & 47 fAggT w7 wEA g S
fasit == =7 ST & 97 3 | w0
T EqM § TEAT SR | FRET AT Gl
F fag 1 ggmar & &, 39w
[T AT W) FAT & fAg rve JrAr
¥ wAm w § AT W A AW
AT T F | R ag & oA
AT F AT A AIAT AT, WA A
arg ¥ fa=qre & a9 IS | WA
ATEI 30 A9 A T G AT & IR
FAATHL § 93T FT ARA A TE FA7
ATEAT §

WA T3 T AT FT AAA &
ZW % A9 1960~61 ¥ THEfAT @T"
T HraTT gae f5aar fwar o, s gn
IHT ZF AT AW FIA g ) AT
4ZET WA & (% 9% @ 99 @y & &
FH ¥ T £ HIRX T 39 ' oag
FH T TE AT § 1 FAT TR FA
oraTE &7 Ja fFar afew o7 T & e}
AT @& & FvaArd ad #1917
W #Y & Wi T @ F FATT A
T E AAT FG F AT H ATE G

AT gEEt ¥ wonefaa e
# Hgq A AV AT A7 F WY S
AT A€ T 1T E 99 T8 73
g fF wmmefes #fez w1 £ a2
G faAT | FEHIRAT & WA O AR
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w3z Ag) faey | afs wme weer
T w1 A @ F e " w409
400 FUT TAT F T AZHIIT
Afafagl g1 A9 7ag FT WL 7 A9
ZH FTifea #fee F afew &4 &
T 650 FIE &90 @9 FT | 9 7@
& ATHS HI 399 J T T T J1 AT
? v T =7 & g@R & anm
fashrT 7 AT ST WWE A AR AR F
S FATY AT 2 o §, P A A
g wrfaE feafq gaay 79 9 &
TS AT & AT AL W TgA F ATTA
¥ & & fag #fyw aem qem 9
& 1 for A & g @AY #7 G §
qfg T TG § IHT AT § gHTIT HTETET
3T gl &1 T A7 @ | T qEney
AT A & A fafrea = @
G H FHY EY AT E I T 9T F7
W ¥ ' @A ZRT AT e A
T@ATEAT | R W AT A R A
% FAT Afge ffa A & AT
Fifgn, T Al #71 faq 9 =T
AT & 49 § 941 gR0Y, 39 99T 7
ST AFAT &, APRT 3 AT FY weAwT
@AT AERAE 2|

wamaﬁwmﬁmmfm,
T AT YA @ T EAT | 1966-67 H
ZAR faorell & "ay & o AT q9T8
Y HT I qAT GRA 9 1T FT FR0AL
Ry e ot 5 fqae fasrelt gw wiE
F Z FqF & IAA GH ATA HL THA AT
T ¢ abra Aty qger g7 a1 ®i
SHA & 6 TSt AT Ty A AT
w-fagrs, Wi faseT 7 Fa 1 T E,
AT UH-{ARTS, T fASAedT g7y AT
3T N E | 3T A7E T AL A AT @A
HFH FCE T AT & o 33T @
&\ 9 9T SEEl FT TA4T AT 35
T FTAT TG AEAT § AL T IAR
L/P(D) 73 RSS—1(a)
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JAATT ATEAT & | F Fa 3T & FEAT
el § fF ot w9 & am
qE FH FT & A FAA ATAT 35 FUT
T ZgAT ° A & faem & fao
T a1 a1 3R g9 a1 1 FA gHA
i § faaeft F farm s Q2 =g
FUT 60 FUS ¥ & | TW TE F AT
I 35 FUL AR 60 FUT FT =<
o ACE X GAA GFA & | T AT H
fera ofY gt av faearT ¥ w51 7 3faA
AL AAFAT §

T AL FT AT AZC T ATATIAT 7
wE 2 fF 9 977 A wfaw g 2 A
fFrl A1 A wHA A T A
7gl faadr & | 99 w9 fqwa qAT 2
3% AR 3T FAM F1 3w A9q
3IEE ZIAT &, 78 IEFH F w] §
TTA FFA F1 FH TR AATE | AT 43
IJA1EF T ITHATT AT TAT 2 A1 IA
IAT ITHT BAA F AT 219 S70A7 2F
TI | AT AR 37 1T AT T
TG A @|dr g fF gqrEs 0w
ITAFAT AT BT TET HIET T FATH
faaar =i AT qE a7 7 ITHE
Feqn faaT JUfan | A T 3| 4|
FT FTAEAT 7 FAZT H KT & 7T 797
140 F7UF TTFT 37 17 F {77 Tav a7
& oA oA FT FraA frer § Ar
fafzaT &1 7 ATHT FATH | wfEw
T gH I 99 AT FAT WEAA g &
& Iq wAT AT wmwr@aznw
AR FZTF ATEI argsr Z ooy 3o &
T AATH B0 FAT T Z AT AT ey
gwasmmwﬁmsrrﬂ%nﬂﬁ
FAT #T q9g & 91 fafag wd &
ST fAFTT F07 & AT & S AT
AT I5M F, I AT &1 ALY IoT TH
;T AR FT TAT 9 TA4F fAaq a3,
gfaq WA AT ATIT Py A
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[ o srrer wgifea )
=y & 1 o e @Y S X |dr
FT FIH FHLAT § SR ITHT HGTT HT
sfaa g faemr =nfed | 57 &= A
g T 99 & 5 e § e &
fagre & qU =ar T@T 8 | T qREATHT
FouuH F T g AT F T W
fas@ g FX gFd § /I T T FT
T § TEFC GO 7 |4l & foaF
B g FT WewTed &7 & )

oF a1 AR fAET w3 s
ST AFA TS 7 ATHAIR 9T FE)
g AT Gl § Fgr fwoEw
TIAT &Y qAT AT & WX FWFHS FFL
g FT AAT A FEAT AGT AT § |
oY A FERIGT 960 q99 &
W fF 99 I § @ gar € ar
I G T WIT ORI gARL @ qg
Ted § A S @S g ag § 3 g
#IT FT qX & T¢ & | gHTT AT A}
& gay 7 | A o 78y s sngan
g | At g7 qre Y arg 7g o RE
AR E - CEARR G B (S DG
FAT qzel & et oy feafa o=ay
ALY & | A ST TFT & A8 AEA
g W% & &% S W7 @t g 98 ae
YT ¥ AT & | W FIE FAT 2T
2, FIE U U7 IS E, 47 IS
AT & 0 F5T 9@ & 99 99
& | WL AT FIST g, ATG IAH[ TAAT
¥ g &, ST ST FHET AFR
THT § ) T TF AT AT AT FETAAT,
dgar gaT T & @ HI ST oA
gy R [ & wER wer ey
srErifar, renSfas & MG & qeArar
4G T q@l FT WFAT A 7 & 3
T T TAU Y FFI § IAH fAw
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HX gfw 9T g=1, Usq G FI
fadr @gmar S 9HF ATI-ATT
BHTY ©T & Jeqed & (A% g agAr
T2 A, 4 99 91 g 3 AW F A
TIgR AT § 5 g9 7y @91 awjH |
WX Iq @F F g7 & ATT ATT AT
FaTHE Mfrae T8 & a1 a9 a9
FT AT 77 OF ¥ 30T 78 2 fE
ST fof WA TEer T e g
d@ifga gt &1 wfis & =@fus faam
g F T 8 | wfiw 7 wfaw fTwg
FIA & ATA g9 g T Faer feafa
F1ofY S § TFAT 2 | gHA wT A
I B AW W @S g W @R W
F2YET F g0 T G 50 FAS F9AT
nfi saATRe ¥ f97 W@ 2 1 7 50
FU0g TqF AT g Iea aEGH! F IR
F fmd W § S agT wEew qw ]
AT AT & AR faEE S ¥
IR T IS AT &7 Al § | AT
T A A AAT dET AT A OFY
TE fF ¥ F Ara¥ IeqTed TITA & fOd
FE AT FEAMAT AL T AR A
T R ) WA AERIT & SAST &
foar & Far zaay aqrw AEAr g =+
153 FYI¢ ¥9AT F9a9 A7 08 &
F foF @ mT & 1 110 FIE w9AT
ZH M q¥ @9 F AA & FE
TATE 9T | IqH TAET &H FAT HA
T e q¥ fT | w1 FW AR
AT qFA £ ) @ r & fawer & fAg
T AT F1 Hog TFeAed W 74
A § A e Y AT 99 6w
= fad o afas e & S @
g, afEr e o o e T

afer F1 AN N FT, G AAT O TEA AR ) 5 HArA g wifran
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fodms & o3 SOWFOW%
TR 70 FIIT TOAT §HA HIAFT AT
A Feerzay & 93 W @ & )
T FATIT AN FE FT A SqTE AT A4
Y fix FFrr T T ST SR S
#1 577 T g ;RS F AT
TIAHE 7 7 fead forare @ 39 art §
fae & SEHra § A1 TAT W
w21 st f fae o @ ger
AR TR GHITT T AT § |
ag 99 FT UF 31 AHST 0L TTIH
Faar 3 oA g F 195455 §
T FHATTET 9 @91 W 17
wfama grar a1 @1 R IR &
TR FHT 9ITAT & WX ASA IAT
ufzm 107 85 A@T 1 T AT F AT
e FEETD AT FE TG 5 AR
I FT F g0 AOR @9 A F FE
TN AR T AW o g fR
SIS T g9 AT WY g9 FT FH |

st famergaT weTETeEt Sty
(wew w3zr) @ AT ¥ A G g
FA foFawT @) 97 AR 1 fFaar =t
&, witar wa aamd, 2 gar g

sft STTa qgfean ¢ S oY
AT IRIAY AR, AT AT T}
AT FATAT AT § AR FA & 39 78T
¥ Fary T 9EE A §

TF AT I AT TS A AT
AR T T a B H T F AR
F AT FART & AR T 2 T e,
w9 FEAW BT G W O[T F o
agd TEEE ¢ AE [ A T
80 wfwra waEl WA F TG
HR ST AW T § @ & T e W
JURT-HT FT F AT FIH TAT AT
&1 A ag Fe1 fF A A &
fao g@R & B Eeqr 7@ A,
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7g FfEA & AE few o R AR
e % ATy A A A § 39F F
HEAT & | W AFAET AT JAE HI
R AR H ZTE A IR TH 19 FTIET
T fF e TEAEE 1960 ¥ WX
27.54 T TG F AT F AT
3 90.76 FUT 7IF & TN & | T
a9 T & W & uwrAwar g
fomaT gwFr T S F faEm
foedt @1 T AR aT A SAAY
weer 3@ @ & 5 iR iR w3 S
TATE TZAT T F W FqqNT F
foae § W [ @1 T8 1960 ¥
TR 2.4 AfAAT my@T AT Ao
IR w3, 9 wfrr mrAr
¥ 79 A9 56 919 1 Aar § R AR
X FTF AL AW AT A A TR
T EAT TG 2

AT gEEEt #1 e § 29 A
F1 AL W G AT @ AT
fF 1960 ¥ &Y 1 T FIOR & I
F far ag afew o =@ SR
2 3% f ©F WA AT raedn Fy
TR F A W AT sEEr WA
AR 1 AR | 2, A oy F ey
g6 QU AT IIT A T 90. 76
FOT Y AN T AT & A0 1966
T T8 4 M H AT IAK AR T
gE &, FHY N W FIE qATH A& 4
TE TE EAA A AW B qAfEy
AT ¥ T & AR 20 OAT wna w A
aa & fr fR R |t ¥ 87 39
T3 M I TR AT GHAT F
FHTITE EAT | A ST FHT BT
gE g @w AR A i ¥ T A
gt T AT W A IF AL H ZT
Tt &, & Wit AeEl &1 eI
farrr =g £ fF Sefifra= mgramay
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[ =ft seramyr qerfear |
A 7 % fF g 98 98 FT@ET FT AR
g1 7 d|q 3, 4 g SO W oF
g9 & X1 & TR, WW T F IAWT Y,
T gH & =9 A9 & wey, @ g owwR
Frz mraAr , Dfag At § oo
T FHL F, 39 Y FT IR F F
TR (¢ {5t & gt ot &1 fdmm
X 3T F T @MW A F |l A
ST GF ART & SHHT T FT fAer
qHM, 39 {947 AWAIT 9EET Fad
AT A FI, T SAMTIH ¥, ST
FAA TR 7 98 FraeT ot &3
fF g 91 T F AT § FW FX, GE
e AN FT WA W FAA A9 A
JAWT FT AT TG |

Tty ==t Wy agi aT Ay ag &
¥ g ot & Gr¢ § agr v fagaA
TE FET AW | AT OF T A
FE TE & fF ST AT I W 7T T
Fer e d | = AR H AT a3
FI 1 FEEAT FT1 FOT g awAr &
HifF g UF WENTET 99 & AR
fag =afem & 1 wfggm fv are Fw1
FEH 6TaT 109y B M At
¥Y ¥ g e & femawr ¥ o7 O
ey fF oag & a@R E S
HTH AWM % FTH § A e o 9
FT TQET AAT AT E | TAH FS AT
qrEf, oAfad aEl W1 9g Sy
g1 @A a1 gl FEgfAe arE gy
g g1 WY, AEEAT FET qo
) wfew & wee 9eEl € am
& ST feamT g g fr oo 3w &
e o v &1 e & fae
TEH AT HTABHA ETF FT grav &
I9H § wEr 7 FT doar g fFoam &
A0 FT IHHT TN FH &Y FE &
I ST {qeege g8 € 98 SURhR
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gAY ST W AT ARy g S fw
TF T wwmmgna’r
AT TIF &F HEAPWT & qR A
faeen § WX § Weew AT AR &
IFAAT FT, I a7 98 fa| AT FT
Tg FE &7 5 ¥g A F IR |9
g smen, 78 far o2 faw A 9
T4l a7 AT AR I AT T
A qEeq ST St F1 T L H |
IEIY 3T fF A9 TG AW AT 6
Ty ¥ IrE o &, w0 IAHT a9 g4
g 78t gnm, sewr fomry & 99 53
THEET GAT AT 92T | & AE Sar
9T F19 97 I|WIT T 3T F AL B,
a7 R IT AT I AW F AL STEF
™ A & fag «argd o @ &
AW AgAT qRe 1€ fomra & fow

s geae Tag Wl (TSAT)
AT TF TOF 907 § 719 & A |
TAFAT o7 fF ARl FHASTY SYRT

AET T |

st SreTE o ¢ A STy
3 & A F ag I F Toar g FF
FT g0 TOT FgT § T WETA F AR
U qRE F1E W T8 fAed | e A
TF g F1E T foras § AR TR
6 9% & a9 10 9 ¥ 39 § oY gEET
ITH IAT FIE fAge oK Ty AT
& T

AT q9ET ¥ A9 IS FTE Y
&Y T AT &7, IFF ATY AT ST AT
T T FY | | TG A A B wfrefr
FEGHAT & AT T 7 47 | A WA
fragd F=m fr FgEar FLF AW
I 99 F1 Gifed | w9 By AT A&
& fm & g w1 @R A1 g WK
IR I T AN
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st geae fag werdt @ FE G
IR 7 w7 FH AGY OU TR A
= 7 oy s

st s gt rﬁm F
FRIT AT TEY ZOT, AZ ATAF TTHIT FT

&ﬁtmmtmvr F3 a8 AT &
fagr i Fifsa o= afsd )

sit serere agifea ¢ A AT AT
a9 9 FEAI E W B AA AT G
i Feq  Arfam S

THE VICE-CHAIRMAN
AKBAR ALI KHAN)
encourage the young Minister.

st TSR . AERT S, MY

(SHRI
¢ You must

!
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TR TEST AT AT T W }

wTE qrer qF Figa |

off grax fog Werdt: weEW AT
am far 3w fAm &R SFeTT

TF WA §E¥ 0 I AT
&t |

. it seTa gt # 7 frae
FC T 41 5 WErA SN FT i
TEIAT § T qE FET AMET | I
S/ FT SATF WA AT AT TE IR
WTAw {77 | IqF TEH AH AT AL
a7 |

’aﬁgﬂt\fi!gﬁm:ﬁ?ﬁﬁaﬁﬁ
9 AT F A N FT ad g &7

198-69 5522
e afeeT § WA § 0E TR
ot 7t P, For oft £ A1 6 &
g FF 99 3 IS AT A IET AN
TFETE O AE G| AT Age

. &1 WY &, AvE DA A awg A

ITART FATS FHFIE FAT AT &, THT
TS AT HEET 700 | BT HTTh Y
v AET & AT g Ao OF 3 AvaT
F qAAG 7 T & HEL FT A H/PT
AT 8, g AT & I AT AT
g\ @ftee ¥ a8 e o afage
A T H AT T AATH A IH q9E A
I T F AT IART A€ AET E OF

gFFT A 1T =TT

=t faAergwTe AmeTes Stefaa
AL, g, (oW 7 T F AT, &
AL TAHRT AT AT &, Af6T oo qwr
TET FTEAT AT AHIT F FIT TAAT G |

st seTa agviean s A ey
A TR & 98 gH F1, AfFA 7 g4
A ARA § IAFT FF F1 A9 Y
T |

A H fagaT s @ o1 fF W
9 FTS 9T T AT & A1 ThT 9¢
IYHRT SATET WATT ALY T8 91T 2 |
FT AW AT GEESHIE FT HAT  TTH
FY I FAT ICAT ALY E 1 AT A
™A ¥ s fag o 9% § T
TETA & F1E AT TE 20T

THE VICE-CHAIRMAN (SHRI TR 1 7E & fF e
AKBAR ALI KHAN) : These are R AR
little luxuries, you should not grudge Wat R oz g Aag fag g &
Mr. Bhandari if he also uses them. TIET FF &1 AT § @ o

s agfem ;. # faEea
F T A7 6 TreewrE ff wF gAY awg
& oY T ¥ wTH wER AT 2, A,
e &7 98 F, sﬂéﬂ%r@m«%

I FY AA-39 ETEI-ET AT & | ST HAL-
| FET T &, IAFT AT I3 &, IAFT
’ WW‘T’TW Fifzm y AR
|

wzﬁr% A gF  fawm F fau
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AR WAy FA W@ A A
T2 &, afe § =gar § °F @ v giaamd
oot 21T =i S w ¥ srentie
g1 1 T A gfaaml §1 Wtk
FE ATET AT S T qF AT 2 ey
ufsrd ¥ STEIT FEA § ITH A
FIRBTAT T &1 AT | ST ST
SERTTIT I & a Tga 3 gaamt
FY, Y Fe-eefome gfaamg & gard
qrer § TE A dES A § Wl Wy @
§ I WA T T
o I AT FY A HOFT A
fear Al ] 98 g R S owmw
AT FT TS FeEl W W AET
@A HT g Al 8, AFFT IHHT @
WY fpar o B, T wR A FG
TEITTET A 56 A1 FT AT AR
A1 RS @ o7 @ & a8 agd
F¢r gt | § O w7 1 § 5 deedr
FET g1 FITEY | ST FF FTE ET GiT
a9 9% T &1 T GO TE AT
T S q%F T GG TG ACEW T qF
T &1 QU fawr TE g g
gafag adF ¥ FIE A FET T,
FfF ST S R E, S dw g
MR & 1 39 ] F fawr # whae
AT Agy @, g s SR
g9 wETE axdr ST =ifey AR #
39 W 51 § i @ & gy 3 =nfamn
AT TH THS T W T FEE Y
7 39 AR FE A7 I Anfge
¥ AR GNT §EA FT GGl T
AEAT | DT I AT geE) ®
ot w3 e AR § s e
TEL GI=AT I | TRFTIEA FHH
I A AR A FW T AT W
AR & faua B, I Tt F7 9,
e wrer gF dEa & T ot ey

T,
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3o & fau sifwswier arfewt o o
T AT A § R T FAw @i
#a1 § 6 ol gt s wwres §
agl 3uw! g1 fearsme ) Fam ag ey
ToT & 0 7% FEdT & R wieas
TUHT ATE G AAT AT § IEH
TR FT T AL ) ST AR IE
TR, TE T g 7 faor @ afaer
fFaa ARy & g Awar g i dve
WA A Afer | |y fEEm oA
TAEAT FH TEY g wre fram
& 9 98 UF 9w #w faentE a
wfer g1 o § &7 e T &% AT
STAT FET & AR I9% g Wk ¥
oar & fF @9 A qE &1 Wk dve
@ g e A 5 A A7 e
T g f wiet § @R oA, S
AR AN, @S AT AT & AL
TS F qT5 ITH! ATGT W 3T A
3 A1 FT F1E q9q f6arT F 0 TG
R fF 7 &7 59 #7 & | Zf9Y STy
Afefaq a1 @, @d ITH 4T TE,
SIad a1 & qr9 97 1§, 39 419 Ay
sfaq wwey gu & wwar § e
W[ @mar aAr ey | oS ae
g I 7 e @A ey
fr o s s Ao i feafa
ol T8 AT G E, A ¥ O AT
e & fau ot § a1 9 9 dAve
37 e fear s & & R s
I Few ¥ AT FeE AR ¥ G
ama ? ag fawa oMo sTTrg )
TTHT TF & F qefas FErny
oY Fg o Ay § qwaar g A ew
W wm T FF oasT AT =W
S o 4 arfaw | § A #7 gafan
frdza o fF o9 AW & AR S T
I F A § I AR
T TG A W H AT R
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FE AAAT  AEEET A TR A,
T [ F TAHT FT HIT T FTA1 BT
o7 A7 § | @Y a1 T T a9 &1 AT
ot A1 7 ¥ fF A FTE AR
FeqT A @ T & AT wifT AT
21T F q9E A FHTU AR ITIA
q2T &1 WL I F AR wAAfA G,
FA AT srAEAT AF AG G, AR
Frferl & 29 919 T AR ARLAT AT
Hoaumarg Wk qF W oA S
Trenfies SrreT 92 W & Ao
SRR CEIE ERC LR I ISR G
fr mfar & | wiee § AT Agen
Fagaf s E fFa W
T FT GAA AT TAFT TAA FL
fF wEi-ael WOEr @ ToREE
FONTATEFT TGN
. %E AT g § @ AT A7
=1 1 ¥ f ofew JeeT gveeiea

| ¥ T Sl SENET W2 W I9HT 0F

&R AR W A5G gASHE QI Al
F SUHT G E | FaS AGL FT A
AFT I qoMfaF qrE AT JoET
e & A1 wg S g

R S

S WA §EET GAAT A & F 9T
T WA & GAT—3T ) AT A
FY |

St THA@W ;. "W g | %
AR TS @8 gl agf wah 5
9 2 A, gHFI FF AT T B |
sl dgraE fe & e |

SHRI NIREN GHOSH : Mr. Vice-
Chairman, this Budget is a public
declaration of the bankruptcy of the
nation. That is what he has done and
our land, our dear country, under his
stewardship, is heading towards a
crash or crisis—just crash. We are

[ 20 MAR, 1968 ] Lo
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on the brink of a crash and no
wonder because his patrons are very
much in trouble. There is gold rush
and the entire capitalist system is in
danger. Who knows that in one
month’s time or a year’s time or in
two years' time there may be a crash
like that of 1929 and if that happens
which will happen in the future, this
economy which is geared and tied
down to that economy. whatever has
remained after this declaration of
bankruptcy, will end in shambles and
there will be nothing more. There
will be a dust heap or only rubbles.

Now let us have a glance at the
Budget itself, not in all its aspects as
that will take time but only certain
aspects which might be pertaining to
recall at least certain aspects. What
is our economy and the per capita
income at 1960-61 prices? In 1961-62
it was 316 and in 1966-67 it is 313.1
There is progress no doubt, wonder-
ful progress. So after six years, from
316 it has come down to 313. No
doubt it is a wonderful progress—
Congress brand of socialism, national
development and what not.

Then I would like to say this about
the burden of taxation. Between
1960—62 and 1965-66 the burden of
taxation on the people through taxa-
tion measures by the Central Gov-
ernment, the State Governments and
the Local Self-Governments went up
from Rs. 1460 crores to Rs. 2971
crores, that is. a rise of Rs. 1511
crores, or more than double, Mr.
Vice-Chairman. But that is not the
only thing. During this period the
direct taxation went up from Rs. 420
crores to Rs. 770 crores, that is, a rise
of Rs. 350 crores. But the indirect
taxation is the taxation which grinds
this vast multi-million country of
ours, whose per capite income has
gone down—as Dr. Lohia once said,
perhaps it is three annas or some-
thing, or whatever the figure he gave,
per month for the lowest strata, or
something like that. Now on them
the indirect taxation has increased
from Rs. 1040 crores to Rs. 2201
crores, that is, a rise of Rs. 1161
crores. Now this is the gift, this is the
blessing to the people, you see Mr.
Vice-Chairman; it is for the benefit of
the nation, for the benefit of this
wonderful economy, this socialistic



5527 Budget (General)

[Shri Niren Ghosh]

pattern of society. and what not.
Those words. it is one good thing that
Mr. Morarji Desai has got rid of those
phraseologies. Others use to chew
those phraseologies and mutter them.
But he has got rid of them. Supposed
to be for the benefit of the nation,
there has been a rise of more than
one thousand crores of rupees in in-
direct taxation. And how this honest,
rigid, puritan, conservative economist
par excellence, His Exalted Minister,
or His Highness, whatever 1 can call
him, how he, the Deputy Prime Minis-
ter of India went in {or deficit
financing? He won't resort to deficit
financing, "Oh. oh, no, by God I must
not touch that. Qur country’s economy
is going from bad to worse. and what
not. Let us not go in for deficit financ-
ing any more.” But what has been the
amount of deficit financing from 1961-
62 to 1967-68. In 1961-62 it was Rs. 168
crores; in 1962-63—Rs. 207 crores; in
1963-64—Rs. 241 crores; in 1965—
Rs. 381 crores. in 1966—Rs. 332 crores:
in 1967—Rs. 268 crores and in 1967-68
including the first two months of this
year 1968—Rs. 320 crores, and adding
the amount of deficit financing for the
next year which is budgeted for, it is
more than Rs. 500 crores for 1968-69.
Now it is a shot in the arm for the
aconomv, according to their parlance,
a shot in the arm for the benefit of
capital formation, for fighting reces-
sion. and all that. But may 1 submit,
Mr. Vice-Chairman, Sir, it is there,
n their economics in their books on
:conomics, in the books of bourgeoisie
sconomists. According to them this
jeficit financing is a fine method that
s adopted generally to transfer
vealth from the poorer strata to the
icher strata. This is the economic
levice hit upon by the bourgeoisie
esides taxation, besides the indirect
axation, which itself has alongside
yeen mounting and hitting most the
ommon man, and this deficit financ-
ng is for the transfer of wealth from
he poorer strata to the richer strata,
nd this is the deficit financing that
e has done, And he has the cheek,
wur Morarijibhai has the cheek to
dmonish the States, “Do not have
ny overdraft on the Reserve Bank
dh, no, it is a sin on vour part, You
nust not become sinful.” And when
te does this thing, it is 3 wonderful
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thing; it is a heavenly thing that he
does on behalf of the Central Gov-
ernment. It is not a sin. For that he
need not go to a purgatory. He must
be placed in the heavens besides
Indra, Vishnu, all that, for resorting
to this measure of deficit financing.
This is how the country’s economy is
being run.

And now let me come to the Indus-
trial estates, small scale industrial
estates, All those millions of medium
enterprises, small scale enterprises,
for them, oh, our Ministers and Mr.
Morarji Desai can have no wink of
sleep, for them something must be
done, And what is that? For the in-
dustrial estates, total sheds complet-
ed—T7496. Number of sheds working—
4348, Sheds not working—3148. Of
course those sheds are not working
and it is for the benefit of the small
and medium enterprises and the small
husinessmen; for their benefit they
have arranged that 3148 sheds should
not work.

Now, Sir, you see our country is
independent. Our country is socialist.
So vou ecannot touch the profits whe-
ther of the Indian monopolists or
foreign monopolists, That would cause
harm to socialism. So, obviously, if
socialism is harmed, the nation is
harmed. So, for the benefit of the
nation, for the benefit of socialist
and for the benefit of our great
motherldnd—India—you must not
touch the profits; vou must allow the
profits to go out of the country. You
must do that. Tt continues to be for
the health of our economy. We poor
people on the opposition do not know:
we are learning that it is for the
health of the economy and so the pro-
fits must go out of the country. And
what is t}'ﬁ]t amount according to their
figures? ere was export of profits;
profits went out of the country; in
1960-61 it was Rs. 70.1 crores; in 1961-
62 it was Rs. 93.5 crores, in 1962-63 it
was Rs, 108.2 crores; in 1963-64 it was
Rs. 1159 crores; in 196465 it was
Rs. 133.3 crores; in 1965-66 it was
Rs. 146.7 crores. The total for 1960 to
1966 was Rs, 668.7 crores—a very
small sum, Now we can allow that:
our benefactors in Washington,
London, Tokyvo, Bonn, Paris and
Rome, well, they have benefited us,
given us sp much aid.



5629 Budget (General)

SHRI M. N. KAUL (Nominated) :
Who is excluded?

SHRI NIREN GHOSH : So some-
thing quid pro quo must go, this small
sum, this direct export of profits. But
perhaps you do not know that during
the last six years the export of pro-
fits has doubled. Apart {rom that the
invisible export of profits is never
shown. For the invisible items there
is a budgetary figure, but that is never
revealed.

4p M.

You know what amounts go thrp}lgh
under-invoicing and over-invoicing,
particularly through under-invoicing.
That cannot be found out. That is
never checked. Besides that, the
retained profits have been invested
in this country itself. There are these
foreign investments in India and they
come to a mere Rs. 1,000 crores. All
that is invested in strategic sectors of
our economy and the foreign investors
must have a commanding position in
our economy. Otherwise, according
to the Government, the country can-
not advance, That is the view of this
Government. That much about pro-
fits.

How do these benefactors help the
other nations? Let us have a look at
that. Taking the underdeveloped
world as a whole the net aid for the
developing countries in dollars, the
position is like this. There is the con-
tractual amount in billion dollars, the
fresh loan, the debt services payment
and then the net inflow or net aid.
That is to say from the total amount
of aid you take out the outflow due
to debt services and then you get the
net aid for the underdeveloped coun-
tries. In 1963-64. out of 3.12 billion
dollars debt service payments account
for 2,33 billion dollars, The net inflow
is 0.79 billion dollars., In 1964, the
fresh loans come to 3.54 billion dol-
lars, debt services and repayments
2.84 billion dollars and net inflow is
.70 billion dollars. In the year 1965,
fresh loans come to 3.54 billion dol-
lars, outflow due to debt repayment
2.96 billion dollars and net inflow is
.58 billion dollars. So you see that ac-
cording to these figures some 70 per
cent or even more goes out as debt
servicing. When we say that for every
dollar given threce are taken out we
are criticised and we are told by
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friends like Shri Sheel Bhadra Yajee
and others that we are ridiculing
them when they are building up
socialism. These are not my figures.
They are their own figures. (Time
bell rings).

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : You have
exhausted your fifteen minutes,
Mr. Niren Ghosh. Your party had
taken some time and you got only 12
minutes. But I have now given vou
15 minutes and even that is over.

SHRI NIREN GHOSH : No. Sir.
Gur party got at least 40 or 45 minutey
and my hon, friend here took only 15
minutes. Anyway [ will finish now.
As regards India, 1 must say that
more than 28 per cent of the Budget
is mortgaged for debt repayment
alone, for paving the interest and
principal. That is the present position
as regards India. To that you have to
add the export profits and the invisi-
ble exports and vou find that what-
ever you get, about 50 per cent of it
goes to the foreigner every month.
This is as regards the so-called aid.
These are more or less approximate
figures.

Debt payment liability is given as
a percentage of the exports. We find
that in 1962, whatever we exported,
as much as 10.8 per cent of it was for
debt services. In 1963 the figure is
9.8. for 1964 it is 15.2, for 1965 it is
16.0. for 1966 it is 22.0 and for 1967 it
is 26.0. This is from the report of the
World Bank which, I suppose, knows
everything about us. I cannot say that
the World Bank is the real monitor
because that would be a reflection on
our independence, So according to the
Fourth Plan as much as 36 per
cent of the foreign aid is meant for
repayment of earlier debts. This
much about debts,

Asg regards the terms of trade if we
take the index of export prices and
the index of import prices, taking the
vear 1958 as the base year we find
that for 1951 the index of export
prices was 122, that for 1958 was 100
and the index for 1966 was 99. So
whatever we were exporting, their
prices were drastically falling. The
index of import prices for the corres.
ponding years are 106, 100 and 102.
That is to say, they are more or less
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the same whereas the export index
has declined by more than 20 per
cent. That is to say, if we exported
in 1951 a certain volume of goods and
earned about Rs. 1200 crores we
would now be earning perhaps only
Rs. 800 crores. This is a kind of
nazarana as they call it, an amount of
Rs. 400 crores as nazarana, But this
also, according to the Government is
for our benefit. They have no doubt
on that.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : Now you have
to finish.

SHRI NIREN GHOSH : Our coun-
try, they say, is a socialist country
and the people have prospered. You
know the per capita income. Now
let us see what some of the companies
have got. They say that India is the
most heavily taxed country in the
world. The Associated Cement Com-
panies earned a profit of Rs. 5.80
crores in 1965-66. In 1966-67 the figure
came to Rs 9.08 crores—almost
double. The India Cement earned a
profit of Rs. 1.66 crores in 1965-66 and
Rs. 2.82 crores in 1966-67. Digvijay
Cement got a profit of Rs. 1.47 crores
in 1965-66 and Rs. 2.25 crores in 1966-
67. This was due to the decontrol of
cement and we are told that the pro-
fits of these companies must go up
because it benefits our economy. That
is the reason given for their decon-
trolling cement.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : Thank You.

SHRI NIREN GHOSH : Sir, the ...

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : There are
others also to speak.

SHRI NIREN GHOSH : The tax
liability of big companies has been
reduced by giving them tax conces-
sions. You can see how much of tax
concession has been given to them.
Let us have a glance at some of them.
In the case of Tata Steels the tax
liability has been reduced from
Rs. 7.10 crores to Rs. 440 crores due
to tax concessions, The Indian Iron &
Steel Company gets a concession from
Rs. 431 crores to Rs. 1.68 crores.
Imperial Tobacco also gets a conces-~
sion. After all they are Britishers and
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they belong to the same Common-

wealth,  We are all Commonwealth
citizens, after all From Rs. 279
crores the Imperial Tobacco company

gets a concession to Rs, 217 crores.
The Hind Lever concern gets ga
concession from Rs. 214 crores to
Rs. 147 crores and the Indian Alu-
minium gets a concession from Rs. 1.87
crores to Rs 1.47 crores.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : That will do.

SHRI NIREN GHOSH : What about
the foreign banks? They are the holy
of holies.

THE VICE-CHAIRMAN
AKBAR ALT
will do.

SHRI NIREN GHOSH : They do
not bring in dollars or pounds ster-
lings from Washington oy London,

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : Have con-
sideration for others also. Take two
more minutes and finish your speech.

SHRI NIREN GHOSH : Their
deposits have grown, How? In 1960-
61 it was Rs. 217.85 crores, in 1965-66
1t was Rs 374.91 crores and in Decem-
ber 1967 it was Rs, 395.56 crores and
this has gone up without any invest.
ment of pounds, sterling ete. . . .

about the

(SHRI
KHAN) : No, no. That

Now, another
States.

THE VICE-CHAIRMAN
AKBAR ALI KHAN)
sum up,

SHRI NIREN GHOSH - The States
have been held to ransom. They are
under leash; they have been put into
strait-jackets and the only way by
which  they cap augment their
resources is by taxing the poor people,
Sp I would like to take this opportu-
nity to say that no State in India has
agreed to this or will ever agree to
this. As regards financial powers, any
number of Finance Commissions
would not do. There should be 1
fundamental reallocation of the
resources and powers of taxation.

THE VICE-CHAIRMAN (SHRI
AKBAR ALl KHAN): Thank you.
That will do, .

point

(SHRT
: Now you must
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SHRI NIREN GHOSH : Please
bear with me a little

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) How can 1
bear with you? There are so many
names

SHRI NIREN GHOSH Fou days
we have, tomorrow you can take full
day

Now France also puts up a fight for
economic independence but our coun-
try alone cannot put up a tight for
economic independence Why?

Then I would say something about
{hat enemy couniry, China They can
build submarmes, they can buld
everything nside their own country,
designing to evervthing We were
ahead but today we are nowhere
Why? Please ask this question Today
we want collaboration for evervthing
even for fertiliser What 1s the neces-
sity for foreign collaboration in ferti-
hiser when our own Indian technicians
designed and built with completely
indigenous components two fertiliser
factories” Whv are you gomng in for
this collaboration? Tell me which mn-
dustry 15 mdependent todav, indepen-
dent of foreign control or indepen-
dent of foreign sources of supply This
collaboration 1s a source of exploita-
tion for the foieigners Are we
managing the economy for India or
are we managmng 1t for our foreign
patrons or for the western patrons?
This 15 the question vou should ans-
wer So the recession 1> bound to
come

Now about the kisans They are
speaking of picking up of the diought
situation but theie 1g the peasant in-
debtedness to the tune of Rs 3000
crores Why don't vou put a mora-
torium on that? For God's sake, why
dont vou give them proprietarv
rights? Then provide them with tech-
nology and see whether the peasants
do not double the food production 1n
the countiy

Then, Si

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) Now you must
fimish After vou have said for God’s
sake vou must fimish

SHRI NIREN GHOSH 1 say that
nothing short of a social revolution

Ykt o ont o ¢

| 20 MAR. 1968 }

1968-69 5534

can save India Nationalisation of all
monopolies, foreign and Indian
nationalisation of export trade,
nationalisation of banking all this
must be done And debt repayment
must be stopped For 250 yeais they
have fleeced us How long are we to
allow India to be bled white? We
must stop debt repayments here and
now For every dollar, for every
pound they have taken thiee dollars,
three pounds And it is our money,
our blood money Without a radical
departure, our economy 1s standing
on the brink of a crash and the capita-
list world to which they are tied will
go down into the abyss and let me
hope that along with that Mr Morarn
Desar also will jump into that abyss
and go down

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) Mr Siddal-
mgaya Now, I have cut down 15
minutes to ten I hope the Members
w1ll help me No body will speak for
more than ten minutes

SHRI T SIDDALINGAYA
(Mvsore}  Sir economy in time 1s
also equally 1mportant because every-
thing costs

Sir under the circumstances pre-
vailing 1in the countiy I feel that no
better Budget could have been pro-
duced Now comparatively we must
say we have gamed contidence m our
countr1y This Budget has 1estored our
confidence We have today in the
Press read about the UK Budget
They have levied so many taxes
worth a billion pounds and their Gov-
ernment has called upon the people
for sacrifice for suffering and {for pri-
vations We have not gone to that
extent 1n our Budget More or less
we can say 1t 1s human and may be
considered as geneious People have
been feeling a great relief because
our Finance Mimster has dropped a
pleasant surprise People were expect-
g a very harsh Budget but now they
feel 1t 1s not so harsh and 1t 1 now
going to pave the wav for future
recoverv and prosperity

Now apart from our appreciation
of the Bud.et, thuaec are certain
points which should have been con-
sidered Instead of nibbling at small
things like bir1 or post card for a few
crores of rupees economy could have
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been introduced in certain Depart-
ments. The Government can explore
some of the points which I am now
going to mention for the purpose of
economising our expenditure. In the
States the Centre is running regular
duplicate Departments in regard to
health services, housing schemes,
publicity, tourism, education and pub-
lic works. Each one of them swallows
hundreds of crores of rupees. By just
cutting off a slice out of these tre-
mendous amounts the deficit could
have been made up and taxation on
these small things could have been
avoided.

Now, I submit there is a great need
for simplifying our economy. We have
gone on undertaking many schemes.
We have taken up a scheme for pro-
viding food We want to provide
everything in a welfare State but
we have not been able to provide
food which is the first necessity of
life. This zonal system has brought
about a lot of difficulty and obstruc-
tion to the free movement of food.
I believe by removing the zonal sys-
tem there will be a natural flow of
food throughout the country and the
prices also will be under control. I
have myself personal experience of
food being transported from north to
south and from south to north and it
costs a good bit of money, Therefore
removal of these zonal systems will
bring about better production and dis-
tribution of food in the countrv.

I should alsn refer to two items of
expenditure in particular. One is edu-
cation We have all been interested
in giving more and more education
no doubt but we are not going into
the cost of this education which
easily can be reduced. A reduced
period of curriculum could be intro-
duced throughout the country. Qur
students, our voung peovle of modern
times are very intelligent and now
they can grasp things more guickly
than before. The four-year course
could be reduced to two-year course.
A condensed. compressed system of
education could be given. The young
people are eager to become earning
members quickly and serve the coun-
trv. T have got personal experience
of these things. There is the great
scientist and businessman of Coimba-
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tore, Mr. G. D, Naidu, who has made
experience in this line, He has taught
the same curriculum in half the time
and his students have proved much
better than those who have taken
four to five years.

By introducing this system all over
the country, so much money can be
saved, not only for the Government,
but for the parents also. We would
all welcome a new exploration to be
made of the educational system,
which costs so much.

Sepondly, we have also undertaken
housing for everyone. We have got
slums all over the country and we
are unable to clear them. We see so
many disturbances due to wunt of
dwelling places for the poor people.
In China and Japan, which were
supposed to be worse then our count-
ry and especially in Japan, there is
no housing problem at all. They con-
struct cheap houses and everybody
has got dwelling home for himself.
Even in China the problem has been
solved. To believe a recent book pub-
lished by Dr. Chandrasekhar, China
has no difficulty in regard to hous-
ing all the poor people, in that big,
vast country, by adopting the system
of cheap construction which Mr,
G. D. Naidu has already put into
practice He has constructed some of
thgm in Madras, some of them in
Coimbatore and he wants to propa-
gate the idea of making cheap houses
Instead of spending crores of rupees
on the construction of big houses. In-
stead of constructing only a hundred
buildings for a crore of rupees, ten
thousand small, cheap houses can be
constructed. Tt does not require much
expenditure and everybody will be
proud of being the owner of his own
house. By adopting that system we
can solve the housing problem in
this country and the slums can be
cleared very quickly,

Also, in these matters [ would say
that there are human considerations
and moral and spiritual factors.
Everybody is eager to do <omething
for the good of the country. Here we
are not taking our own oflicers into
confidence. We believe that whatever
bureaucratic method is given to us,
we must adopt it. But there are very
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honest people all over the country
in the service of the Government,

who are very patriotic, who are as
patriotic as any politician in the
country, If they are taken into con-
fidence, expenditure can be reduced
to a very large extent. For instance,
in the case of the Railways, instead
of appointing a Railway Board sepa-
rately, all the nine General Mana-
gers themselves could manage it
without extra cost. If we can en-
courage them properly to take up
this work in a spirit of patriotism,
cerlainly they will reduce the cost of
running the Railways. Therefore,
Government must place more confi-
dence in their own people. They
must infuse them with patriotism
and take service from our public ser-
vants.

One word more, Here in Delhi we
have got, ‘Panorama of Progress'
exhibition. Tt is excellently exhibit-
ed, People have not been making use
of it. Our people can show how they
can develop their industries and the
cxhibition is comprised of that. All
people, even MPs, must pay a visit
and give them appreciation. 1 am
sure our country's economy will fare
much better by encouraging such ex-
hibitions. We can develop our indus-
tries also.

Finally, 1 have got only to thank
you for giving me this oppoctunity.

SHRI K. S. CHAVDA: Mr. Vice-
Chairman, I have been listening to
the speeches of hon. Members {or
the last three or four davs, but I am
sorry to say that no one, except one
Member belonging to the Scheduled
Caste. has said even a word or has
shown even lip sympathy, for the re-
moval of untouchability. as if it does
not exist in our country, Nobody has
spoken for the amelioration of the
conditions of the Scheduled Caste and
Scheduled Tribe. Then, for whom do
they want socialism? 1 fail to under-
stand it. No doubt, it is slowlyv dis-
appearing due to various steps taken
by the Government, but still the fact
remains that it is there and some-
times in a very serious and ugly form.
On the floor of the House attention
of the hon. Home Minister was
drawn to the atrocities committed on
the Scheduled Caste in Bilaspur dist-
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rict of Madhya Pradesh. Five Sche-
duled Caste persons were murdered
in January last in Madhya Pradesh.
June Scheduled Caste student, be-
cause he was made a monitor, was
murdered in UP. And today we had
a Short Notice Question regarding
burning alive of a person belonging
to Scheduled Caste in Andhia Pra-
de>h. This is a very shameful and
serious happening in our country.
I'hé removal of untouchability is a
na.ional problem and it should be
tackled as such. At this junciure 1T
would draw the attention of the
House {o one or two historical facts.
In America Abraham Lincoln abo-
lished slavery, the most disgraceful
institution in the world. 'n Russia,
Prince Kropotkin waged a war
against serfdom, against the tyranny
of the nobles and the ruling class
over the landless. In India, as cvery-
body knows, Mahatma Gandhi, the
Father of the Nation, waged a non-
violent war against the observance
of untouchability. This shows that
it is the general rule of revolutions
that a revolt starts from the ranks
of the exploiters and not of the ex-
ploited. 1 believe that there will be
a stalwart, a great son of India, who
can revolt against social injustice
and economic inequality. Tor this T
cast my eyes on the hon. Deputy Prime
Minister., Shri Morarjibhai Desai,
the strongest man of India, whose
able guidance, influence and perso-
nality will, T believe. safeguard the
interests of the weaker sections, par-
ticularly of the Scheduled Castes and
Scheduled Tribes in our country.
I know the cause of Harijans and
Adibasis is very dear and near to his
heart. I would therefore pray to God
that he may live long to nchieve the
goal of socialism, and I am very
much hopeful that he will live long
looking to his very good health and
habits,

Now I come to the problem ¢f edu-
caticn of the Scheduled Castes. The
scheme of post-matric scholarships to
the Scheduled Casts and Scheduled
Tribes has been very successful
since its inception, The cxpenditure
incurred for Scheduled Castes in the
First Five Year Plan was Rs. 159
crores; in the Second Plan Rs. 6.25

&
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crores; and in the Third Plan
Rs. 14.89 crores. I do not know the
expenditure incurred in the last and
the current year, but I am sure that
there would be an increase in expen-
diture on scholarships in those twa
years.

In the same way there has been &
steady increase in expenditure in
the case of the Scheduled Tribes, T
understand that this scheme will not
remain f{or ever, But I would submit
that Government should continue it
till the educational gap between
those classes and the rest of the
population of the country is reduced
to the minimum. According to the
1961 census the percentage of educa-
tion in our country is 24; that is of
the Scheduled Castes is 10; and even
less than that so far as the Schedul-
ed Tribes are concerned. Keeping
this in mind the hon. Deputy Prime

Minister has said in his 1967 68
budget speech, I quote:
“The welfare of the backward

classes, particularly of the Sche-
duled Castes and Tribes, will also
require more urgent attention than
hitherto.”

He has rightly said so. Therefore, to
quicken the progress of education
amongst them I have to make three
submissions, Sir, My first submission
is to increase the rates of scholar-
ships. The Government of [ndia give
post-matric scholarships to the eligi-
ble students belonging to the Sche-
duled Castes and Scheduled Tribes,
but the rates of scholarships were
fixed in those days when the cost of
living was not so high. 'Therefore,
my humble suggestion is that the
rates of scholarships should be revis-
ed and increased suitably looking to
the prevailing circumstances.

My second submission is to abolish
the slabs; means test with slabg is
applied while awarding scholarships
to Scheduled Castes students, I am
glad that it is not applied to the
Scheduled Tribe students. If Govern-
ment intend to retain the means test
in the case of Scheduled Castes, 1
have no objection at all to it. hut
my only request is to abolish the
slabs. T o
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Thirdly, so far as the maximum
limit of means test is concerned, I
submit that the maximum limit
chould be raised to Rs. 600, that is, in
the case of Scheduled Caste students
whose parents’ income from all sour-
ces does not exceed Rs. 600 per
month, Government should award
full scholarships to them.

Now I come to the budget. The
budget presented to this House is a
very good one, and no Finance Minis-
ier could have framed a better one.
I therefore congratulate the hon.
Jeputy Prime Minister and the hon.
Finance Minister for presenting &an
excellent budget.

SHRI BHUPESH GUPTA (West
Bengal): Also the Home Minister.

SHRI K. S. CHAVDA: Ulo.
SHR1 BHUPESH GUPTA: Why not?

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): We are dealing
with finance,

SHRI K, S. CHAVDA: Yes, Sir.
Having a thorough insight into the
economic problems of the country,
the hon, Deputy Prime Minister has
{ried his level best to revive the
economy of the country without im-
posing a very heavy burden of taxes
on the public to cover up the entire
deficit of Rs. 350 crores. He has pro-
posed additional taxation of Rs. 65.73
crores for which we hear a lot of
criticism, good and bad, and of
which nearly all the burden will fall
on the rich, and the poor will be hit a
little in the case of biris only. Addi-
tional revenue from direct taxes
would be Rs. 10 crores next year as
a result of all the changes proposed
by him. This will not at all hit the
poor. He has proposed to levy an ex-
cise duty on six new commodities,
namely, confectionary and chocola-
tes, transistors, etc., which is also not
going to hit the poor. (Time bell
rings). One minute, He has also in-
creased the basic excise duty on re-
frigerators and air-conditioners,
which is also not going to hit the
poor, He has also increased the im-
port duty on whisky, brandy and a
few other alcoholic liquors; this will
also not hit the poor. In the case of
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increase in postal rates no doubt the
poor will be affected by the increase
in post cards and inland letters, but
the rich will be affected the most.
The Finance Minister's task be-
comes very unpleasant and unpopu-
lar when he has to impose taxes. But
just as a clever and careful doctor
never minds whether the pills or
doses of medicine are pleasant or not
but minds only how to cure the pati-
ent, similarly a clever and careful
Finance Minister will never mind
whether new taxes or enhancement
of the existing ones will be unplea-
sant or unpopular but will mind only
bow to cure the sick economy. This
is exactly what the Deputy Prime
Minister has done in the budget by
his plastic surgery,

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): That will do.

SHRI K. S. CHAVDA: I am finish-
ing. He has taken a very bold step
in leaving Rs, 290 crores deficit un-
covered, Due to the short-fall in
agricultural production on account
of two droughts during the last two
years there had been a continuous
rise in prices. But this year there is
a very good production of foodgraing
and commercial crops, and that is
why the prices of agricultural pro-
ducts show a downward trend and the
prices are falling. But inflationary
trends due to deficit financing
will, T believe, arrest the fall-
ing prices of foodgrains and com-
mercial crops. Therefore, this step
will be helpful to farmers to give
them remunerative prices which are
also assured by the hon. Deputy
Prime Minister, T quote:

“Inadequacy of finance will not
be allowed to stand in the way of
purchase by the Government and
the Food Corporation of such sup-
plies as may be forthcoming at the
procurement prices.”

He has taken care of the consumers’

also He has also proposed to provide
Rs. 140 crores. for building up of
buffer stocks of foodgrains. There will
be 7 million tonnes of foodgrains by
way of procurement,

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): That will do.
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SITRI K. S. CHAVDA: Thank you,
Sir,

TIE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): Dr. Sapru. Ten
minutes. You can sit and speak.

SHRI P. N. SAPRU (Uttar Pra-
desh): No thank you. I can stand.

THE VICE-CHAIRMAN (SHRI
AXBAR ALI KHAN): There are two
more speakers, Mr. Saligram and Mr.
Suresh Desali.

SHRI BHUPESH GUPTA: We were
given to understand that before 5.00
when the Punjab discussion comes up,
the Union Home Minister will make
a statement on the situation,

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): Now we are
dealing with finance, He will come
at 5.00,

SHRI BHUPESH GUPTA: I know
that. Are we to adjust according to
his pleasure? Yesterday , . .

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): We are having
time .

SHRI BHUPESH GUPTA: I do not
want to disturb Dr, Sapru. We can
sit longer, But I have an objection to
this sort of thing,

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): I will consi.
der it. The Home Minister will come.

SHRI BHUPESH GUPTA: Some-
how or the other you do not take ob-
jection to what the Treasury Bench
says, It is our job,

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): Dr. Sapru will
speak.

SHRI BHUPESH GUPTA: Why
ten minutes? We will give Dr, Sapru
twenty minutes,

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): There are two
more,

SHR! BHUPESH GUPTA: Why is
the Home Minister not here?
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THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): He will be
comming it is not yet 5.00.

SHRI BHUPESH GUPTA: We
were told that he will make the sta-
tement well in  advance of the de-
bate. R

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): At five, I re-
member.

SHRI BHUPESH GUPTA: He
never said it,

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): Yes, Dr.
Sapru.

SHRI BHUPESH GUPTA: Mr.
Vice-Chairman, we are dealing with
moghuls, not Parliamentary Minis-
ters.

SHRI P. N. SAPRU: My friend,
Mr. Bhupesh Gupta. . .

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): You do not
deal with Mr, Bhupesh Gupta, you
deal with the Budget,

SHRI BHUPESH GUPTA: Only he
i8 quite clear, which is the better
subject,

SHRI P, N, SAPRU: We do not
live in an age of miracles. And situa-
ted as Mr. Morarji Desai is, it was
not expected that he would intro-
duce a miracle Budget. He has to
work within certain limitations. And
we have had two very severe drou-
ghts. We have had an inflationary
spiral and we are having a recession
in our trade. In framing his Budget
within the framework of a social or-
der based on a mixed economy, he
had to take into consideration many
factors, And it must be said to his
credit that he has placed before us a
Budget which requires careful con-
sideration,

I may at once say, Mr. Vice-Chair-
man, that my sympathies are with
the poor and the oppressed in this
country. I do not know old age makes
some people conservative kut the ol-
der I grow the more radical I be-
come. That 13 a phenomenon which
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1 have not been able to explain, So
far as I am concerned, it may be
just a mental aberration, But I find
that everything is rotten in the State
of Denmark. I wish 1t were possible
for us to see thinge in their proper
perspective. Tt is disgraceful that our
people should have to live in condi-
tions in which they are living, A
great many of us like to live in lux-
ury, we do not feel the hardships of
the poor. Intellectually our sympa-
thies may go to them, But I do not
know whether we have ever consi-
dered the immorality of a system
which condemns large masses of
men and women to poverty and mise-
ry. Therefore, I think that we were
not wrong in placing before oursel-
ves big ideals of planning, We have
been having an expanding popula-
tion, We have to help these who are
without food and shelter and the
basic needs of life, And I wonder
whether our Budget will pursue that
objective, whether it will help us to
achieve that objective, Last year, Mr,
Morarji Desai told us that he was
opposed to deficit financing., Experi-
ence has, however, shown that it is
not possible to do without deficit
financing and we shall have g deflcit
of about Rs, 300 crores

SHRI M, N, KAUL: The same as
last year,

SHRI P. N. SAPRU: Yes, the same
as last year, Now, I wonder whether
the object of tackling the problem of
means which directly touch the poc-
kets of the rich is not more suited
than this system of jndirect taxation.
I know that the classing school of
economists used to emphasise that

capital is the result of saving and
therefore in order that a nation
might use its wealth, individuals

must give the initiative to produce
wealth. I find, Sir, that this initiative
yvhlch we provide for our millionaires
just only helps to corrupt the moral
foundations of our society. And I
have therefore always felt that it is
necessary for us to think complete-
ly in terms of a social order which
will enable the workers to control
their own destiny., I want the aver-
age worker to feel that he is a great
partner in the enterprise, in running
the State, in running his factories,
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in running his workshops and that
he is not being bossed over by mil-
lionaire this or mllionaire that, I
want him to develop as a captain of
industry, and 1t is to him that I look
for achieving or helping to achieve
pro-penity, (Tume  bell rings). It is
very difficult for me. 1 have been
used to a style of speech which re-
quires .

SHRI M. N, KAUL: No ringing of
bell,

SHRI P N. SAPRU: ..... which is
somewhat of an expansionist charac-
ter. And 1t 1s difficult for me to com-
press my thoughts. But T wanted fo
say that I would like to dissociate
myself from all those taxes which
hit the poor man, Take, for example,
the posteard, I know that a villager
writes a postcard once a month, Why
should we not encourage him to
write a postcard twice, thrice or four
times a month? I know that bidi is
supposed to have some injurious
effect on people, But the fact remains
that a poor man has very few luxu-
ries in life and I think it is not right
for us to tax his bidis or his cigaret-
te. I do not mind how you tax the
rich, But T do not like the middle
class, the lower middle class and the
poor man to be hit hard.

Sir, as T have to rush through I
would just say this, We are living in
a period of inflation plus recession.
It 18 a strange phenomenon that we
are having recession and inflation
at one and the same time. I want to
know what we are doing to meet the
challenge of this recession, Are we
going to rely upon our big industria-
lists to save us from this recession
and further corrupt our life than
what they have already done? Are
we going to see the small man, the
farmer and the trader work in more
and more difficult circumstances in
times of distress . (Time bell
Tings)

THE VICE-CHATRMAN (SHRI
AKBAR ALI KHAN): The Finance
Minmister  will keep in  view your
mature advice. Dr Sapru. That would
do. Mr. Salizg Ram.

SHRI P. N SAPRU: I think, Sir,
I have indicated my point of view,
P17  RAR—8(a)
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I do not associate with those parts of
the Budget which will hit the poor.

o mfm (fewram w3w) ¢
ety werEa, & sy ager faw
woft wgRT &1 qurd T AT §
wYE o STy e f o 99 froen-
a5 feaq ¥ 3@ ww #r onfew
TTEIT AT WA T Tg IAT TZT A5G
1T & o awwan § 06 ST g
1< gfesw 1 a3 afons & fr e
T AT 7 A T gur § F
T W7 HIEHT I TE 2T 2 4

afFT fex ot 379 7 39 oY W
g i o< 3g Fgm & S0 awwar
g1 9qH gav G ¢ WA, qRe
w1, e & 99 93T § A § ot
faerr dran ¥ forg aga @t & AR
FTow T & WX 14,000 37 NFH &
g7 ¥ ag & franfedi s s
9 ST 9IAT § 1 ¥ F==i ¥ foy
fFdT o AERET q9Y § 99 9%
ST & qX A o A & QAW
wEA & AR A g W E N 0w
g &1 qee Fre faer, Suy o
I TFATH WA gril AR wied
R T FT gL T qgIS T qY IF
feefe v vt | & Awwar § W
A W F A ogAw 61
et 3% & a1 I 8% AL 3 L
€1 ST R e F7E AR e 93
St fas Tm A e aT #
ST T A F FF FT gEY T
QAT FY T § 19 § A% 7491
FTH FIA & A% g7 HY A qAr ¥
FEET T T H qAATE T WA
g af w0a & fd a3t Ay gm
IR MY ITH IO F FH FG | AW
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[ 2ro strferame |
Iq FH F1 5T o) g T § 9
fe oo T 9ga T @ e, AW
d= F AT I IJqEH! I[T AR g,
IF 9T T 991§ TS F AT
9T Ty FHY FT & 9 a7 Tl &
frd o avg & Trga faonit

wa ¥ ag wg Argw f o dfE
qorE aga Axgfed & AfFT Tt Fat-
fraa FX7 AT S AW §, AET T
FHAT §, IAET AADFIL AT FHAT
ST & S guR A qEw@ 2, w69 R
& foray gak 3@ = w1y i gy
& Iy g agr mfemrde & g R
T o YTEo W20 WFAT E, 1918 ®
ot AFEE 9% 9 WX 1950 %
Yo% & TS Ate W
F@T 9T, 3T THAAL W & AT
qIY AWHT TN FT FIH 1 FAT 4T
e w9 SEA A9 IR I &
fad oF oF ga-g=aEmd wifew |
faar & 1 =g qEER AT 1966 F TG
amafor &1 ow 3w frmr war faw
9T UF A9 FOAr @9 v 47 Al
gfar @ & o dio 50 o
F qCF § OF AT q% g fF ug
T O ST wifE ag free
RGNS REeas: IR B
ffT ©F 1@ T weg @9 FIT A
AT TELT 4F 7 AT JqEA™iT Agwwr,
# e 9 g Farr =rgar §
1 Ard qi # W gH gy ey
94 AT F AT AT T A7 Ay
AW FT 9T & G A IAT F F i
T AFAT |

T TR ¥ & wE ey us &
IR H T4 5 W 9T T TI7 4T
WeE 39 @ & ey 9w oway

ZrSAS A TTH S 99 | IR AT
% o % ot o @ g AR S
St FARTT AT, S AR 9T g T
A g1 AR qEHET & A QA
F w0 gaF! femifrm F fgar m
frad &5 a/@ F7 9wy A AWR
FTEAT | THT I & A AT A
AR, I 6k g, G T | ag
o e, | T [T F aF3 &9 T
IR gy gIIIAT ¥ FW A,
IqF AT I eqew ¥ zfAfad wEe
AT g5, IAF AT FFAA FIHE
arEf g€, 39% A Fwed wife
gt OF a%g & T GO & T a7
fe 3q ar |wR & o ww &
7g Zwew SATaT AR &, IuH femfem
FAT & AT IgHT =1 7w firgmr |
WA IS AT GG A&
¥ fad grfreres & o 3@ #1 Y 97
A o 9afy & fod @ anfgy, &
¥ gaaqde F a7 @A 4rfae 98
TEY AT AT QIR |

o IR ¥ WT S AINX I
ofsas se@HRT & TaaEe W oIAH
Wt N, frewds, W @h TG W
T &Y JN AT DS AT § ) IR
T 2 fF FREa gX AT Jedr
ST @ 2, FEifE | NEEE BN
R R W Fw 57 7 § afEa
fiR +ft aga sarar T T T AEE-
AT & SR 9T AT 99T § | AE AO1ET
TN AT A 2 oy I gW oA
AT =1t |

(Time bell rings.)

THE DEPUTY CHAIRMAN: You
must wind up.

DR. SALIG RAM: But I am speak-
ing for the first time.

THE DEPUTY CHAIRMAN: You
must finish (Interruptions). He must
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finish this debate today. Only the
Minister will 1eply tomorrow. You
can have anothei couple of minutes.

SHRI BHUPESH GUPTA No,
Madam, this cannot be. We start the
Punjab Debate exactly at 5 o’clock.
Since this mornming—and yesterday
also I said—I have been attempting,
Yesterday itself I said that the state-
ment ought to have heen made, But
we were told that the statement would
he made this morning Then you said
1t would be made at 5 o'clock.

THE DEPUTY CHAIRMAN. It
takcs time to collect facts But if you
want the statement to be made at
o'clock you should not take away the
hon’ble Members time (Unterrup-
tion by Shrt Bhupesh Gupta) Mr,
Gupta, please sit down

SHRI BHUPESH GUPTA Where 1s
the statement, Madam, which you
have promised?

5 P, M.

THE DEPUTY CHAIRMAN 1. do
not think in this fashion we can con-
duct this two-hour discussion (In-
terruption) Please sit down Mi Bhu-
pesh Gupta Just lister to me I shall
beoin this debate exactly at 5 o’clock
and Mr Sabig Ram will get another
10 minutes tomorrow and after that
the Minister ol Finance will reply.
There will be no ather speaker on the
debate tomotiow We begin this  dis-
cussion now for which the Chairman
has allotted  two hours, and at 7
o clock sharp, I shall call the Home
Muster Now we begin

SHRI BHUPESH GUPTA | have
submissions to make relating to this
business .

(Interruption)

THE DEPUTY CHAIRMAN
Mi Bhupesh Gupta had said this
morning that the Home Muuster
should make a statement The Home
Minister this morning explained that
he had not gone thiough all the facts
and the statements that he had re-
cewved and that as soon as he was
able to go through them, he would
put them heforc the House There 1s
no difficulty at  all  (Interruption).
Now, the Home Minister 1s here He
will make a statement I do not want
any time to be wasted now, The
Home Minister.
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SHRI NIREN GHOSH: Two hours
cannot be sufficient There was an
understanding yesterday that it may
be extended even beyond two hours.

THE DEPUTY CHAIRMAN: Ple-
ase take your seat Let us begin the
debate,

SHRI A. P, CHATTERJEE (West
Bengal). Madam, I rise on a pownt
ol order,

THE DEPUTY CHAIRMAN. I do
not know what point of order can be
raised We have no business now

SHRI BHUPESH GUPTA: You
have called the Home Miuster (In-
terruption) But you say what busi-
ness 1s hefore the House

TIHE DEPUTY CHAIRMAN. I do
not think Mr. Bhupesh Gupta can
penetrate into the minds of Members
here Let Mr, Chatterjee mention his
pomnt of order, I am talking to Mr,
Chatterjee.

SHRI BHUPESH GUPTA Points
o[ order concein the entire House.

(Interruption)

THE DEPUTY CHAIRMAN What
1> your powint of order, M1 Chatter-
Jce?

SHRI A P, CHATTERJEE My
pomt of order 1s that 1t was decided
on the floor of the House that the
dehate w Il continue for two hours
and the statement, if any, by the
Home Minister o1 any other Minis-
ter will be exclusive of the time of
two hours

THE DEPUTY CHAIRMAN: Please
tcxlée your seat, There 1s no point of
order,

SHRI A P, CHATTERJEE Madam
Deputy Chairman, 1t appears that
the Home Mimstel's statement, which
should have been made yesterday or
this moining, much before the time
of the debate, 1s causing erosion 1nto
the time of our debate which was
decided on the floor of the House
Therelpre, it 1 completely out of
order to reduce the time of the debate
by the time of the statement

THE DEPUTY CHAIRMAN.
Please take your seat.



5551 Budget (Geneial)

SHRI M. N. KAUL: Madam, as one
of those who suggested yesterday that
the Home Minister should make an
authoritative statement on the sub-
ject, I must say, that I have been in
touch with the Leader of the House
and he has been making best endeav-
ours since yesterday and all the time
to get an early statement and so long
as the statement is made before the
debate begins, the requircment is
complied with .. .

(Interruption)

SHRI BHUPESH GUPTA: Madam,
I have to speak on that, He says the
requirement is complied with, On
what basis? You said it was a very
reasonable demand and you said the
statement should be made earlier so
that we could get a little time to re-
flect over it, Now what happens? Im-
mediately after he makes a state-
ment, the debate will start. Sugges-
tions were made that copies of the
statement should be made available
before the debate starts. We have
not got anything. Therefore, you can
decide to go back on your word, I
have no quarrel, But I considered it
necessary to remind the House . . .

" (Interruption)

THE DEPUTY CHAIRMAN: Order
please, 'he Home Minister,

STATEMENT BY MINISTER RE
CONSTITUTIONAL DEVELOP-
MENTS IN PUNJAB

THE MINISTER OF HOME AF-
FAIRS (SHRI Y. B, CHAVAN): Ma-
dam Deputy Chairman, according to
information received from the State
Government of Punjab, the Gowver
nor of Punjab had prorogued the
Punjab Legislative Assembly on the
11th March, 1968. The order, duly
authenticated by the Chief Secretary
to the Government of Punjab, was
notified in the Official Gazette on 13th
March, 1968 and copies thereof were
circulated to all concerned, The order
of prorogation was also notified by
the Secretary of Punjab Vidhan
Sabha, in a notification dated 13th
March and copies were circulated, to
all concerned. The Punjab Legisla-
ture (Regulation of Procedure in re-
lation to financial business) Ordi-

.
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nance 1968 was prumulgated on the
13th March 1968. Another session of
the Punjab Legistative Assembly was
summoned and the House met on
18th March,

It 15 also reported that when the
House commenced its proceedings,
one of the members of the Opposi-
tion objected to the presence of some
strangers inside the Chamber, The
Speaker is reported te have observed
that he had allowed some additional
temporary watch and ward staff in-
side the Chamber At the instance of
the members, thc Speaker is, how-
ever, reported to have directed such
additional staff to leave, This was
followed by a number of privilege
motions which were referred to the
Privileges Committee, Thereafter,
the aforesaid Ordinance promulgated
by the Governor was placed on the
Table of the House. The Speaker also
read out a message under article
175(2) of the Constitution f{rom the
Governor, Punjab, {c the Assembly.

It is stated that the Leader of the
Opposition then raised a point of or-
der challenging the constitutionality
of the Governor's order re-summon-
ing the House. A long discussion last-
ing about three hours followed, At
the end of the discussion, the Spea-
ker gave a ruling that the summon-
ing of the House to meet on 18th
March 1968 was illegal, He is also re-
ported to have re-affirmed his earlier
decision announced on March 7 ad-
journing the House for two months.
After this, the Speaker and some of
the members of the Opposition left
the House. A little later, the Deputy
Speaker called the House to order
and conducted the proceedings of the
House. The various items of the bud-
get were then adopted by the House.
The House 1s also reported to have
passed the Appropriation Bill,

On the completion of the aforesaid
business, the Deputy Speaker, after
securing the necessary leave of the
House, admitted a Motion for the
removal of the Speaker, The House
was then adjourned to meet on 5th
April 1968 . . .

SHRI BHUPESH GUPTA (West
'Belggal): What rubbish you are ta}k-
ing?

(Interruptions)



